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LOK SABHA DEBATES

LOK SABHA

Tuesday, March 2, 1993/Phalguna
11,1914 (Saka)

The Lok Sabha met at
Eleven of the Clock
{MR. SPEAKER in the Chair]
[English}
SHR! ANIL BASU (Arambagh): Sir, |
have given notice of a motion for susperision
of the Question Hour to discuss the matter

regarding the latest development in
Tripura.(Interruptions}

MR. SPEAKER: Question No. 101- Shri
Chitta Basu.

ORAL ANSWERS TO QUESTIONS
[Enghsh}
Private investment in Developroent
Projects

‘101, SHRICHITTA BASU:

SHRI RAJENDRA AGNIHOTR!:

Will the Minister of RAILWAYS be pleascd
to state:

{a) whethar the Government have de-

"MINISTRY OF DEFENCE

cided to invite private investment in the
development projects of the Indian Rail-

ways;

(b} i so, whether any ofter has since
been received from any prospective inves-
tor;

{c) the comparies whose proposals
have been received by the Government,

{d) the companies since permitted to
make investment; and

{e) the details of works to be assigned
to those companies?

THE MINISTER OF STATE IN THE
(SHRI
MALLIKARJUN): (a) and (b). Yes, Sir.

{t) M/s. Tantia Construction Co. Lid.,
Calcuita and Continenta! Construction Ltd.,
Delhi had offered to convent the Gondia-
Chanda Fcst Narrow Gauge Line into Broad
Gauge.

{d) The offers received were incom-
plete and were, therefore, rejected.

(e} Does not arise.

S5HRIANNA JOSH!: Has he come back
io Raitways? We weicome him.

MR. SPEAKER: He is deputising.

{interruptions)
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SHRI CHITTA BASU: Sir, from the re-
ply it is evident that the response from the
private sector for the investment in the
railway development projects is very poor
and negligible. May | also remind the Minis-
ter that the Prime Minister, of late, also
made an eamest appeal to the private sec-
tor at Nandyal to make investments in these
railway projects? In this situation, may !
know from the hon. Minister what ate the
reascns for the lack of response from the
private sector for the invesiment in the
railway projects?

SHR! MALLIKARJUN: Sir, actually it
will be very difficult for me to say about the
lack of interest of the private sector. How-
ever, the railways have given al! attractive
propositions so that the private sector can
be attracted to invest in the railway projects.

Sir, as this august House is aware,
because of the resource crunch and alsc
ambitious programmes which the Railways
have taken up, the Administration felt that
it is necessary that some private investment
should come. That is how, for example. we
have taken up gauge conversion and in this
financial year, Sir, as perthe programme we
are completing it and for the next financia!
yaar also we have inciuded it and we have
taken up such a huge programme without
the support of the Planning Commission
from just the mobilisation of intemal re-
sources. That is how two Companies have

~come forward to convet the narrow guage
line from Gondia to Chanda Fort. But whenr
tenders were opened, they were incom-
plete, they have not mentioned any amount
and itis on the concept of ‘build, operate and
transfer’. Any way, the Railways wili

_make..(Interruptions)

[ Translation)
SHRI RAJVEER SINGH: Mr. Speaker.

Sir, he is no more a Minister of Railways. At
present, heis the State Minister for Defensce,
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how he can reply the questions pertaining to
Railways? This particular question is to be
answered either by the Minister of State in
the Ministry of Railways or by the Railway
Minister himself. This is not understandable
as to why the question which pertains to
Railways, is being answered by the Minister
of State in the Ministry of
Defensce.(Interruptions)

SHRIDAUDAYAL JOSHI: Mr. Speaker,
Sir, he should first seek your permission
then only he can answer the question re-
iated to other Ministry. Without your permis-
sion how the Minister of State in the Ministry
of Defence is answering the questions re-
lated to Railways.(/nterruptions)

[English]

SHRI MALLIKARJUN: Sir, at the same
time the Railways are making constant ef-
fortto see how the private investment can be
attracted in the railway
projects.(/nterruptions).

SHR! RAM KAPSE: Sir, the Defence
Minister has come in defence of the
Railways.(/nterruptions)

MR. SPEAKER: Please. | think the
Rai'way Minister has some difficulty, some-
body is sick in his family. | have allowed him
to do it. He has written to me a letter.

SHRI KALKA DAS: Sir, he has failed in
the Railways. So, he has been shifted to the
other Ministry.

SHRI CHITTA BASU: Sir, there are
many priority areas in the development of
Railways, namely, construction of new lines,
gauge conversion, renewal of tracks, manu-
facture of wagons, coaches etc., which the
Railways cannot undertake because of the
resources runch. May | know from the hon.
Minister whether there are any proposals
under the consideration of the Govemment
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for offering some special concessions for
the private companies including the foreign
companies to invest in these areas of the

Railways?

SHRIMALLIKARJUN: Sir, | appreciate
the concem of the hon. Member that since
the Railways have a resources crunch, invi-
tation to the private sector has become
indispensable. So far as the offerings of
special concessions are concemed, it al

depends upon the coming forward of the

investors and having negotiations with the
Raitways. Depending upon the outcoms of
the negotiations, the terms and conditions
can be tixed.

[Trans!atiorn

SHRI RAJENDRA AGNIHOTRYE: Mr.
Speaker, Sir, the hon. Minister has told the
House that there are several private
organisations which want to investment
money ir: Railways. The hon. Minister should
know ihat stiif there are such piaces in the
country, where the loca! people have not
seen a train till date. All these areas are
backward and as a result of which regioral
inbalance is rapidly increasing in the coun-

try. | would like to know from the hon.

Minister the list of the programmes pre-
pared to eliminate the regional imbalances
through private sector investment? These
areas include many backward areas of
Bundelkhand, Andhra Pradesh and hiil ar-
eas of U.P.

{English}

SHRi{MALLIKARJUN: Sir, the develop-
ment of backward areas is getting top prior-
ity of the Railways and wha'ever necessary
infrasiructure has to be built, certainly the
Railways will take care of it.

| Translation)

SHR! RAJENDRA AGNIHOTRI: Mr.
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Speaker, Sir, this is not the proper reply to
my question. | need yourintervention. | have
asked a very important question .that that
are so many places in the country having no
rail line and the people living there have not
even saen a train. The economic condition
of the Railways is very weak thatis why you
have invited private sector to make invest-
ment in the Railways. | would like to know
about the schemes which are likely to be
implemented with the assistance of Private
sector investment?

MR. SPEAKER: It has no relevance
with the original question. He is giving reply
and you are raising objections to it.

[English]

SHR! MALLIKARJUN: For example,
we have our own Whee! and Axie Plant and
its annual installed capacity does not meet
the requirements of the Railways. There-
fore, we have given open invitation for the
private sector to come forward and have a
piant to produce about 30,000 wheels for
diesel and electric locomotives. Some par-
ties have come forward and tenders have
been opened to establish a private sector
Wheal and Axle Plant. However, these ten-
ders have not been finalised. This is how we
are trying to attract private investments.

SHRI SHARAD DIGHE: Mr. Speaker,
Sir, I would like to know whether the Govern-
ment has prepared a list of projects which
areidentified as projects being offered tothe
private sector and whether any invitation
has been given for such offers publicly.

SHRIMALLIKARJUN: Sir, atthe begin-
ning we have offered one gauge conversion
from Bondhya to Chandrapur. Apart from
that we have also offered to the private
sector to have their own wagon scheme.
Because of the shortage of wagons, some
of the industries were suifering as we were
not abie to supply the required number of
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wagons. So, we have ficated a scheme.
“Own your own Wagon™. in this scheme,
even though proper advertisement and ev-
arything is made, hardly thrae parties came
forward. One is Tata Tea Lid. Another is M/
s Essar Gujarat Li¢. and the thisd one is
Indian Oii Corporation. These three offes
thernseives to build their own wagons. Tata
Tea wani we rake and also speciaily con-
structed double decker. For desipn, it has
been sent 1o RDSO. Essar Gujarzt want
three rakss. This has been finalised and a
decision has been taken at the Board levei
and communication has been made. So far
as the indian O#l Corporation is concemerd,
it is under process.

SHR! ANNA JOSHI: This is the ques-
tion on privatisation of projects and services
of Raliways.

May | ask through you, whether the
Railways have decided to privatise the ca-
tering service on Railways and it i1 is s¢, how
far # is done. in how much time, it wifi he
complsted. )

SHRI MALLIKARJUN: Privatisation cf
catering has been a factor which has been
agonising all sections for a long time. It has
been decided that all existing departmental
units shall not be privatised but in future that
will be thought over.

Late Running of Trains
*102. MAJ.GEN.(RETD.)BHUWAN
CHANDRA XHANDURI:
SHRIKHELAN RAM JANGDE:

Will the Minister of RAILWAYS be
pleased to state:

{a) whether a mumber of express, mail
and superfast trains do not maintain punctu-

{b) it sc, the reasons therefor;
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{c} whether Raillways have laid down

- any novns to categories a \ain punctual or

otheswise for the purpese of coliecting sid-

{dh wieftacr any provisions has deen
rsade tu rafend iare and provide other facili-
Hes ke maals'snacks etc. in case of inordi-

" nate detay in running cf a lrain;

o & 50, the detalls thereof; anyg

i) T+e stags being takon 10 maimain’
punctaaRy of frains? -

THE MINISTER OF STATE 54 THE
MINISTRY OF DEFENCE (SHRI
AMLLIKARJUN): (8) to {f}. A statement is
123 on the table of the Sabhe.

STATEMENT

(a) Punctuality of Exgress, Mail and
Supetas: wains has Doen avareging be-
twaen B2 D%, and 85 1% gnes &prd 1992,

{b} Punctualty has not een satistac-
tory mainly on ascount of faciors eyondthe
control of Railways like agitations, bandhs,
alarm chain pulling by miscreants. Foggy
weather and accidents.

{c) MaiVExpress trains reaching desti-
nation upto 15 minutes late are taken as on

-time for statistical purposes.

{(d) No, Sir.
{e) Does rot arise.

() Running of trains is baing closely
monitored to efininate detentions which are
within the control of Railways. Conedination
with State Cwil and Police authorties is
reguiarly beirsg maintained to elimmnata de-
tentions on account of agitatons. bandhs
and miscreants’ activities including atarm
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MAJ. GENERAL (RETD.) BHUWAN
CHANDRA KHANDURI: Mr. Speaker, Skr. in
hig raply the hon. Minister has said that a
Mall/ Express train reaching its destination
upto 1S minutes tate is taken as on time but
pernaps, he does not know that the Railway
_Board has adopied a very good method to
give a very large cushion of Time by giving
some margin for foggy weather elc. | qucte
two axamples in this regard. Incase of trains

sunning between Howrah and Delhi, the

trein whilz coming from Howrah taikes two
howurs of sover a distance of 126 Kilometres
beiviaen fligar: aivi Deliiin 2 hrs. time. But
while: going 1o Howrah from Deifi & takes 1
how ard 25 mirastes, which shows that an
ede custion of 25 minules is given to it.
Likewisa, #.C. Express zom Now Dethi i¢
Abigarh, takes 1 hous and 50 minuies but
when Rt comes from Aligrah to Delhi it takes
2 hrs and 19 minutes. it means half an hour
extra Bme i§ given. These figuras are given
in the Raiway time-table. In arother case
whan a prain goes from Deihi 30 Dehradun
than & takes a time of 2 hrs and 3 minutes
{rom Haridwar to Dehradun for a distance of
51 kilometts and while coming from Dehradun
to Haridwar it takes 1 hour and 22 minutes.
it means, the Board has given 41 minutes
extra time for a distance of 51 kilometers.
Likewise for anothertrain the extratime is 56

minutes and for another one it is 50 min-

utes.. (/nterruptions)
{Englishj

MR. SPEAKER: Now you have to ask
the question.

MAJ GEN. (RETD.) BHUWAN
CHANDRA KHANDURI: | was only explain-
ing becauss otherwise he will not give a
direct answor.

i wan! to know from the Railway Minis-
ter whethar itis a policy to give cushion at the
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fag end of the trains running time so that you
can cover up late running of the train. Iif it is
$0, why it has been done?

if it is not so, will you piease assure us
that next time when you frame the Railway
time-table. this anomaly will be removed?

SHRI MALLIKARJUN: As the august
House is awarse, introduction of a large
number of trains- Mail, Express and Super-
fast- naturally created problem at the recep-
tion and also while departing. In the moming
it we ses large number of trains behind
within five-minute gap, within 10-minutes
gap wili be amiving. So, the space on the
piatform is very limited. But stili we have to
receive. For example, Dethi received not
less than 135-140trains. The question which
has been put is not deliberate. It is a fact
from operational point of view.

{Translation]

MAJ. GENERAL (RETD.} BHUWAN
CHANDRA KANDURI: Hori. Minister, Sir,
this is not an answer that it is not a problem
ihen as only one-two trains are for Dehradun.

[English]

SHRI MALLIKARJUN: if the hon. Mem-
ber is so specific about it, | will ask the
Ministry to look into this.

[Translation)

MAJ. GENRAL (REDT.) BHUWAN
CHANDRA KHANDURI: Mr. Speaker, Sir,
probably you are also feeling that this is not
a proper reply. The reply given by the hon.
Minister is nov satisfactory. My second
supplementary is about accountability.

[English]

Isthere any method of warding punish-
ment for causing undue delay because of
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the failure of the railway?
[ Translation}

Sir, the hon Minister his said in reply
that there are a number of other reasons for
which Railways do not take are responsibil-
ity, but in those cases where the Railway is
responsible; was there any system in vogue
in Railways in 1986 for awarding punish-

ment and the second part of my question is

Why cannotthe railways have some method
of saying sorry to the passengers? Evenif a
token system is introduced whereby the
passengers are conveyed regrets when the
trains are unduly late, | am sure it will bring
about credibility of the railways.

SHRIMALLIKARJUN: This suggestion,
of course, can be observed, but how is it
possible to say regrets from morning til!
eveningto every passenger? (/nterruptions)

SHRI ANIL BASU: The Railway Minis-
ter admits that the trains are !ate.

MR. SPEAKER: !f the trains are late
from morning to evening, do n't say that. If
that trains are late once in a while, you say
that!

SHRI MALLIKARJUN: | welcome your
suggestion.

MR. SPEAKER: lt is all right. You re-
plied. Thank you.

[Translation]

SHR! KHELAN RAM JANGDE
(Vilaspur): In his reply to the question the
hon. Minister has provided the data upto
April. Will the Minister give the data for the
whole year? The trains always run late
during rainy season. All the Mail/Express
trains are running late. The chain pulling
also causes late running of trains. | would
like ‘o know from, the hon. Minister as to
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what steps are being taken by the Govern-
ment in this regard.

SHRI MALLIKAR ‘Ui Tne punctuality
is certainly affected. | have already given the
main reasons in the statement. There are
certain reasons which are beyond the con-
trol of the railways and there are also certain
reasons which are within the control of the
railways. The reasons beyond the control of
the railwayé have gone up to 47 per cent.
However, we will take note of this and we
have aregular monitoring cellin our Railway
Board for 24 hours and overy day at zc¢nai
level, General Manager has tc take 2 meet-
ing on punctuality of the previous day's
trains running aleng with the Heads of the
Departiment and to see h:ow best the trains
can reach the destination on tme

SHR! SOBHANDREESWARA RAO
VADDE: | would like to know from the hon.
Minister whether he is aware of the fact that
almost all  trains  coming f{rom
Eisakahpatanar: side arunigning late be-
cause of the poor condition of the track .
between Rajahmundry and ‘fjauyawada.
Will the Ministry take necessary steps to
strengthen the track conditions so that this
late running of trains is eliminated. | would
like to know from the hon. Minister, since the
electrification has already been completed
from New Delhi to Madras, will the cushion
time be reduced and will the running time of
the Tamil Nadu Express and G.T. Express
reduced to help the passengers.

SHRI MALLIKARJUN: After having
taken various facts into consideration, the
time-table has been framed. So, | feel it will
be difficult to reduce the running times of the
prestigious trains in spite of electrification.

So far as the late running of trains
between Vicakhapatnam and Vihayawada
is concerned, the track condition, wherever
it needs rehabilitation , we are doing and
centainly in some of these arsas from
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Balharshah to Vijayawada or from that end.

SHRI SOBHANDREESWARA RAO
VADDE: So many accidents have taken
place. Because of certain engineering works
also, sometimes the speed the to be re-

duced. That is how it affects the punctuality.-

[ Translation}

SHRI CHANDULAL CHANDRAKAR:
Mr. Speaker, Sir, Chhatisgarh Express run-
ning between Bilaspur and Amritsar gener-
ally reaches Delhi late by one and a half hour
on 5-6 days in a week. Similarly the retumn
train also reaches there late.*| would like to
know from the hon. Minister the criteria fixed
for determining the trains running late
whether it is one and a half hours cr more
than this? This train is generally late by 15-
20 minutes. Earlier the late even after elec-
trification of the track and hauling by lactic
e;lgines. This train taken 28 hours to reach
Bilaspurwhile othertrain justtakes 21 hours.
So, there is the time difference of 7 hours. |
would like to know from the hon. Minister
whether he will take special interest in sav-
ing time of running of this train? It is my
observation that in the Chhatisgarh region
people are generally poor and they do not
raise hue and cry. { would like to know from
the hon. Minister whether the Chhatisgarh
region will continue to be neglected or willhe
take some steps in this direction?

[English)

SHRI MALLIKARJUN: | appreciate the
feelings of the hon. Member. | take note of
it. We will see how best we can improve the
punctuality of the trains.

[ Translation)

SHRi NITISH KUMAR: Mr. Speaker,
Sir, the relationship between the railways
and the passengers is one-sided. Perhaps,
there may be hardly a business concem in
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the world in which relation between buyer
and seller is not two-sided. The Railways is -
the only concemn in india which is least
accountable, no matter however the pas-
senger is worried. He has said that trains run
late due to pulling of alarm chain. But, in my
constituency | have seen that alarm chains
are not fitted in the trains. As a result, when
Shri George Fernandes was the Minister in
charge, during the Ninth Lok Sabha, a train
in my constituency caught fire and 50-60
passengers burnt to death. | would like to
know from the hon. Minister whether this
system of alarm chain will be introduced. He
says that trains run iate because of the
pulling of alarm chains. | would like to submit
that the trains reaching Patn are also gener-
ally late.

Sir, through you, | would like to draw the
attention of the Government to a fact nor-
mally noticed by us at the platforms, that
announcements are made that the trains
are arriving in time even after the schedule
time of armval is well past the clock. It is our
experience.

[English)

MR. SPEAKER: | am pulling the chain.
[Translation)

SHRI NITISH KUMAR: This we have
noticed at Patna, Ranchi. Jamshedpur and
Delhi. where announcements continue tobe
made that trains are arriving in time even
after the schedule tike of arrival is well past
the clock. | would like to know from the hon.
Minister whether steps will be taken for .
ensuring the punctuality of the trains and
maintenance of performance record and the
enquiry system strengthened, and whether
alaram chian will be fitted in the trains run-
ning within the periphery of 100 kms. of
Patna?
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SHRAI MALLIXARJUN: This incident of
alarm chain pulling is alarmingly increasing.
Y you take it into consideratior, in 1985,
there were onty one lakh and odd incidents
of alaum chain puiling. In 1991 there were 3,
27, 058 cases of alaram chain pufiing. The
hon. Member Shri Nitish Kumar comes from
Bihar. in 1991 there were 64, 057 cases of
alaram chain pulling. You may teel that there
is no alamm chain pulling in the just reason.
| do, not think s0. We have {0 see it as pan
of the system. In spite of the miscreants
nvolving in this activity, as a system as a
whole we have to keep it in mind. We wll
keep &

So far as measures of pauchutality and
performance maintenance are concemed,
we are takmg adequate moasures.

SHR! RAM KAPSE: It is our genera!
experiance that during summer, trains are
late. itis generally observedthat shorntage of
drinking waler at difference statiors is the
real reasons for dealy. | would iike 10 ask the
Minisier whether any study has been under-
taken about the shortage of water and its
redation to the detay | would also like lo ask
the Minister whether be would like to cormect
the reply given by him. You have mentioned
that the accident is the reason which is out
of your control, that is. the raitways ‘controi.
| cannot inagine this. If you are not respon-
sible for the accident, then for what are the
railways responsible? Would you lke to
correct the repty given in pan (b)?

SHRIMALLIKARJUN: Sir, so far as the
first part of the question is concemed. that
is, about the drinking waler, # 15 true that
sometimes passengers get annoyed and
they do not aliow trains to move turther,
Drining water is not avafiable and some-
times the fans and other electrical fitings
are wrong. But it does not regularty happen
in every train of in the delayed trains. it does
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happen now and then in some trains. There-
fore, the administration has laken adequate
nate of the lack of the drinking water particu-
larly in summer. There are certain stations
where sometimes there is no proper avail-
abilty of water even. In such conditions,
raiways take the required measurss to bring
the water also from a far off piace.

So tar as part B of the question is
concemed, commection 8 not needed be-
cause what happens is il an accident takes
place, alf the traunc fo wg '! & fomatically
have to be detaured 0xthey have 1o be
diverted 10 resch the: destipaton, That is
how it affects. (Intermuptions)

SHR! RAM KAPSE: Who is responsible
for accidents? )

{ Transiation)

Cane Price Arvears
*103.  SHR! XAMAL BHOGENDRA
JHA:
SHRI KAMAL CHAUDHRY:

Wil the Minister of FOOD be pleased to
state:

(a) the sugarcane price paid 1o the
farmers by the sugar mills in the Public
cooperative and private ssctors in  Bihar,
Untar Pradesh, Punjab, Maharashra, Orriga
and Tamd Nadu, respectiely during 1992-
83,

() the iatest estimates of dues payable
1o the sugarcane growers by sugar mills as
on date, State-wise; and

(c) the steps taken or proposed to be
ahen to snsure timely payment of such
dues 10 the cane growers?
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THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP
NATH RAI): (a) to (c). A statement is
laid on the Table of the House.

STATEMENT

(a) The range of cane prices being paid
during 1992-93 season, as reported by

sugar mills as on 31. 1.1993, may be "

seen in Annexure-|

(b) Arrears of cane price payable by
sugar mills to farmers during the 1992-
93 season as reported by 198 sugar
mills ason 31.1.1993 and 30 milis as on
31.12.1992 were Rs. 405.32 crores.

State-wise and Sector-wise details of

these arrears may be seen in the
Annexure-il.
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(c) As per the Sugarcane (Control)

modities Act, & is obligatory on the pert
of all sugar mifls to pay the Stalutory
Minimum Prices of sugarcane to grow-
ers. In the case of State-advised prices
of sugarcane which are substaintlly
higher than the statuary minimum price
the responsibility for ensuring timely
payments of cane price dues fies with
the State Govemments which have the
necessary powers and field

organisations it enforce such payments.

In order to prevent the accumulation of
arrears of cane dues to farmers, which
can alead to unfortunate law and order
statiations, State Govemments have
been advised to follow a more reason-
able pricing policy and allow sugar milis
to share their profits with growers as per
the Bhargave formula.
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- SHRI KAMAL CHAUDHARY: Hon.
Speaker, Sir, as per the reply given by the
Minister, the sugarcane price paid in all the
three sectors of Punjab, the public sector,
private sector and the cooperative sector is
Rs. 46 to Rs. 50. The very reason why this
question has been asked is that it is very
alarming that arrears, which are due to be
paid to the farmers in Punjab itself, are Rs.
34 crores and the total all over the country
is Rs. 405 crores, It is a matter if shame that
the small farmer in the filed is not being paid
his dues. The Government is just wishing
and saying hat while the levy price of the
sugar has been increased from Rs. 26 to
Rs.31, farmers will be paid their dues. | do
not think just wishing it would achieve the

purpose.

In part (c) of the reply, the Minister has
mentioned and | quote:

“State Goveiruncius nave ucen advised
to follow a more reasonable pricing policy
and allow sugar mills to share their profits
with growers as per the Bhargava formula.”

But the very reply says that Rs. 405
crores is due to the farmers which has not
been paid. What action has been taken to
ensure that these arrears do not keep accu-
muiating?

[ Translation)

SHRI KALP NATH RAI: Mr. Speaker.

Sir, | would like to inform hon. Kamal that

statutory minimum price of sugarcane is

always fixed and in Punjab the state advised

price of sugarcane is Rs. 50 quintal. In
January this season 2, 250 lakh tonnes of

sugarcane was crushed and as per the 9.5.

percent recovery norm, outstanding arrear

is of the order of Rs. 405 crores all over the

country. ittakes 15 days to crush the sugar-

cane after amival. All the State Govemn-

ments have been advised to make payment

" for sugarcane to farmers within one month.
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As | have told you that in January itself
sugarcane of the value of Rs. 947 crore was
crushed. In public sector, private sector and
cooperative sector 400 mills are crushing
sugarcane in the country. Payments are
being disbursed to the farmers and all the
sugar mills have been asked to make pay-
ment within one month.

SHRI KAMAL CHAUDHARY: Mr.
Speaker, Sir, the reply of the hon. Minister
indicates that so much arrears has mutated
up. On a visit to the area where ‘mills’ are
locate.

[English]

You will find a traffic jam. Hundreds and
thousands of tractors are standing with their
sugarcane, to be delivered to the mills. But
their due amour . is not being paid to them.

[ Translation)

So much arrear is mouthing up. Itis the
poor who toil hard in the fields. But all the
money is gulped down the affluent.

{English)

If this amount is deposited in a bank,
vou can imagine how much interest these
people will get. So, something must be done
about it. If the amount is not paid within one
month, then please see that some actions
taken against these mills. You are saying
thatthis is happening inthe States where the
amount paid is more. It is your own problem.
You yourself said that law and order prob-
lem can be created. People have been
coming to me stating that they are not
getting their money. Kindly ensure that the
States are told that this amount is paid in
time.

Secondly, in Hoshiarpur, the founda-
tion stone was laid by the Punjab Govemor
with a lot of fanfare for one cooperative
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sugar mill, that is Dasua cooperative Sugar
Mills. But, unfortunately, since the funds
were not given to this sugar mill, it has nearly
come to a close down stage. Recently, it has
been sold to the private sector. In this
regard, | had appraised the Union Finance
Minister also.

MR. SPEAKER: Please come to the
question’

SHRI KAMAL CHAUDHARY: This mill
had finally been sold to the private sector. |
would like to request the hon. Minister to
ensure that in future such mills which are
financed by the Central Financial Agencies,
sothatthey do not close down or are not soid
tothe private sector. Would be kindly ensure
this?

[Translation]

SHRI KALP NATH RAI: Mr. Speaker,
Sir, my submission to Shri Kamal jiis thatwe
can take any step to provide statutory mini-
mum price to the farmers. By the State
Governments....(/nterruptions)

SHRI RAJVEER SINGH: Please tell
that‘ what measures the Govemment can
take..(/nterruptions)

SHRI NITISH KUMAR (Barh): Article
356 can be used if a State Government
refuses to give statutory minimum price to
the farmers..(/nterruptions)

MR. SPEAKER: Hon. Minister, please
give reply to the question of Shri Kamal.

SHRI KALP NATH RAI: Mr. Speaker.
Sir, statutory Minimum Price is fixed by the
Central Govemment. This year the Central
Govemnment has fixed Rs. 31/- per quintal
as Statutory Minimum Price. As per the
Sugar Cane Control Order issued under
Essential Commodity Act, the Central Gov-
emment can direct the State Governments
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and mills-either in private sector or in public
sector or in co-operative sector- to make
payments in accordance with it. But the
State Govemments fix the price at Rs. 49,
Rs, 50,Rs. 46 per quintal as a result of which
it becomes difficult for the farmers to get
minimum price they shouid get. Therefore
the Central Government tell the State Gov-
emments that since they have increased
prices more than those increased by the

* Central Government.

They should make arrangement for the
payment to the sugarcane growers use their
power. Therefore the Central Government
has formulated the rule that all the mills in
South or in Orissa will give statuary Mini-
mum Price. Punjab, Haryana, Uttar Pradesh
and Bihar have fixed Rs. 46 to Rs. 50 as
state advised prices which causes the prob-
lem of amears.

{Englrsh)

SHRI SOBHANADREESWARA RAO
VADODE: In South India, State-advised prices
are there.

{ Transiation]

SHRI KALP NATH RAI!: This provision
is there in Andhra Pradesh but notin Orissa.
In Onssa the statuary minimum price is Rs.
27/-.. {Interruptions)

SHRI MOHAN SINGH (Deoria): These
figures are not correct.

5SHRI KALP NATH RAI: These are not
«rong figures. You please try to understand
Highest cane price. i.e. Rs. 46 to Rs. 50/- is
i Punjab. The State Government has been
directed not to keep the amrears of farmers.
As soon as the sugar mills get the produce,
payment should be made immediately, within
amonth. i have issued orders to afl the mills
10 clear the arrears by March 31. Such
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orders have been issued by the Central
Government.

| Englisty

SHR! KAMAL CHAUDHARY: S, my
question was about the closing down of
Mils.

MR. SPEAKER: No, that does not arise
out of that Question. Shri Ajit Singh

[ Transiation}

SHRI AJIT SINGH: Mr_ Speaker. S, |
would ke the hon. Minister to clarify two
Questions. One is about arears In all the
states, Sugar milts whether in public coop-
ecative or private sector have heavy arrears
to pay t0 farmers. So far as | know, if the
armear is not cleared within a month it would
be necessary to pay mnterest of 15 days on
that amount. The Supreme Court has al-
ready given s judgment to that effect. The
Government claims to obey the judgment of
supreme Court in every matter but it does
not take any step with regard to the Su-
prema Court order conceming farmers. Only
there is a sugar mill in Deoria and another in
Kanpur and these are under the Central
Govemnment. Arrears payabile to farmers by
these mills also have nat been cleared 30
tar. | would ke the Goverrwnent 10 imple-
ment the Supreme Court judgment. If it is
not possible for the Government, then it may
kindly clarily whether it would take any
acton the praperty of private mills or not.

Secondly, the Government ciaims that
cans price has been increased trom Rs. 27/
- 10 Rs. 40/~. However, the tarmers have
already been getting Rs. 46 0 Rs. 50/-
increase in cane price as not been of any
benofk 1 tarmers. The Govemment has a
formua. | would ke % remind the Govern-
ment that Stwi Kidwal had pre-pared a for-
uta acoording 10 which the tasmers should
be paid 15 part of the suger price. and from
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that point of view the sugarcane prie should
be between Rs Tt o RS 60/- whatever
increase may have bagen made but the
actual beneht hi:. vael greazhe the farmers.
Which formula does the Governmetit apply
10 fix the sugarcane pnce and what steps are
proposed to be taken to enabie the tarmers
1o get those prices.

SHRI KALPNATH RAL: Mr. Speaker.
Sir, Shn Ajit Singh is an expert with regard to
Sugarcane. My submission is that as per the
Bhargava formuta it was decided that out of
the total profit. 50 per cent will go to the mill
owner and 50 percent will be shared by the
farmers. This formula was evolved in 1974,
With regard to that formula the State Gov-
emments said that they would fix prices as
per the State advised pnce. Itis responsibi-
ity of the Central Govemment 1o if statuary
Minimum Pnces- which comes to about
Rs.31/- per quintal- and fix the sugarcane
prie in accordance with Bhargava formula
evolvedin 1974 When State Advisory Board
fixes the pnce. how the Central Government
1s responsible tor that?

SHR! ANT SINGH: What about these
states, where Congress is in power.

SHRI KALP NATH RAI: in Bihar, there
is the Govemment of Shn Laloo Prasad.
Yadav..(Interruptions)

SHRI ASHOK ANANDRAO
DESHMUKH: How prices are fixed.

SHRI KALP NATH RAL: Mr. Speaker,
Sir, in Bihar there is the Govemment of Shri
Laloo Prasad Yadav while in Uttar Pradesh
when thers was the Govemment of Shei
Kalyan Singh.(interruptions)

SHR!I RAJVEER SINGH: The hon. Min-
tster may kindly fell how long i will take %
clear the arrears payabie 10 farmers, where
are you diverting the question 107 { have not
asked about the Bhargava formula.
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MR.SPEAKER: Mr. Kalpnath Rai, if you -

neglect the Speaker, you are in trouble -~

[ Translation)

SHRI KALP NATH RAIl: Mr. Speaker, -

Sir, | have_éiven reply to what Shri Ajit Singh
has asked. : N
SHRI VIRENDERA SINGH: He has not
" given reply.

SHRI KALP NATH RAI: After the Cen-
tral Government has fixed statuary mini-
mum price, if a mill -whether in cooperative
sector, public sector or in corporation in.
Uttar Pradesh earms profit under the
Bhargava formula, 50% of the total profit will
gotothe mill owner and the remaining 50 per
cent will be distributed among farmers. How-
ever, since the State Governmerts have
implemented state advised price. it has
become difficult to implemented state ad-
vised price, it has become difficult to imple-
ment Bhargava formula thus causing a
great difficulty.

Second question he .has raised con-
cems arrears. Under the State Regulation
Act, the collectoris to get Recovery cettificati
issued from the commissioner and attached
the property of those mill owners.who do not

DAy Ine price Qi sugarcane 1o he farmers 1o
give money to them But nether the Govern-
ment of Uttar Pradesh to the Government of
Bihar has taken any action this regard.
(Interruptions)

SHRI N ITISH KUMAR: Mr. Speaker,
Sir, you are a farmers..

SHRI RAJVEER SINGH: What is the
number of collectors against whom action
has been taken.. (Interruptions)

SHRI RAUJNATH CONKAR SHASTRI:
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Halt an hour discussion should be held over
the matter.(Interruptions)

E4

[English)

MR.SPEAKER: You give me the notice
for half-an hour discussion, | will allow it.

SHRI ANKUSHRAO RAOSAHEB
TOPE: Mr. Speaker, Sir, | want to ask the
hon. Minister through you whether itis afact
That out of the arrearsaf if Rs. 405. 3 crore,
only in Uttar Pradesh, the arrears of Rs. 182.
86 crore. It comes to near about 45 per cent
of the total arrear.. What are the reasons for
that?

| congratulate the hon. Minister for the
new pricing policy which has been adopted
by the Government of India.

I want to know whether because of that
new policy, all these arrears would be re-
duced in future to the maximum number or
not.

[Translation)

SHRI KALP NATH RAI: Mr. Speaker,
Sir, there is an arrear of Rs. 405 crore in the
entire country out of_which an arrear of Rs.
183 crore is there in Uttar Pradesh. Orders
have beenissuedto allthe sugar-mills in the
state to clear the entire arrears up to 31st
March. otherwise a ban will be imposed on
the sale of fre~ sale sugar.

{English]

SHRIK.P. REDDAIAH YADAV: Sir, is it
a fact that the Government received com-
plaints regarding non-payment of levy sugar
price when it was hiked sharing of profits
according to the Bhargava formula, and
making of interest payments when the sugar-
mills defaulted? ! alsc want to know from the
hon. Minister as to what is the monitoring or
reviewing mechanism that the has. Have
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you ever monitored or reviewed these lapses
when they were specifically brought to your
notice?. If you have not done so earlier, are
you prepared to do it now regarding the mills
which are not following the Bhargava for-
mula in sharing of profits paticulary when
you have raised the levy sugar price re-
cently?

MR. SPEAKER: What is the monitoring
mechanism?

[ Translation)

SHRI KALP NATH RAI: Mr. Speaker,
Sir, in order to implement the Bhargava
formula the country, the Government has
fixed statutory minimum price which is paid
by mills to farmers and the profit that would
exceed Rs. 31/-will be shared 50 per cent by
mills and 50 per cent by
farmers..(Interruptions)

- [English]

SHRI SOBHANADREESWARA RAO
VADDE: Whatis the necessity tochange the
formula itself?

(Interruptions)
[Translation)

SHRI KALP NATH RAI: Mr. Speaker,
Sir, the Bhargava formula is that the Central
Government fixes statory minimum price
and tive profit exceeding that price will be
shared 50 per cent by mills and 50 per cent
by tarmers. If the State advised price ex-
ceeds the statutory mirimum price fixed by
the Gavernment, then the Bhargava for-
mula is not implemented in those states. In
reply t his question, | want to say that the
co-operative mills have cle ared 78% of these
arrears and the private mills, against which
these are arrears, have been ordered tc
make payment to farmers clearing the ar-
rears by 31st March.
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SHRI RAM NAGINA MISHRA: Sir, this
is a very serious issue and the hon. Minister
should consider it seriously. The hon. Minis-
ter is aware that it has been provided in the
Sugarcane rice Act that the mills, which will
take sugarcane, will have to make pay-
ments within 15 days of the supply. If the
payment is not made in the said period, the
amount will be paid to farmers along with
interest. Besides this, it has been also writ-
ten in the Act that...

MR. SPEAKER: Please ask the ques-
tion. Others also have to ask questions.
There are many Members there..

~ SHRI RAM NAGINA MISHRA: It has
been written in that Act that if the sugarcane
farmer takes his sugarcane to another zone
from his zone and is apprehended, he willbe
imprisoned for 8 months and have to give a
of Rs. 500/-. Sir, these are two laws. If the
farmer takes his sugarcane to another zone,
he will be imprisoned , but is there any
provision for enabling him to get the price of

-sugarcane in time? Sir, he has said that

according to rule, the payment is made to
farmers against sugar and 85% of the pay-
ment has been deposited in their account....
but this has not been implemented in any
state till now. This situation would not have
arisen if 85% amount against the payment
of sugarcane price would have been depos-
ited. | would fike to submit to the hon.
Minister that thousands of crores ot rupees
are outstanding in Uttar Pradesh Govern-
ment mills, in Uttar Pradesh owe maximum
arrears and three sugar mills in Padrauna,
Gauriand Panchkuyanin Deoriaowe mainum
arrears. So, | would like to submitto the hon.
Minister that those mills which are under him
should atleast pay the sugarcane arrears,
whether other mills make payment or not.

Sir, secondly, asregards th = price which
"ias beenincreasedto Rs. 140/-. | would like
- submit that one quintal sugar is made out
ot eleven quintal sugar-cane. Thisincreased



33 Oral Answers

price will benefit the mill-owners. | would ike
to know what share the farmers will get put
of .

SHRI KALP NATH RAI: Mr. Speaker,
Sir, in reply to question asked by Shri Ram
Nagina Mishra, | have told that orders, have
been issued to all the sugar mifls in Uttar
Pradesh to pay these arrears to farmers by
31st March. That law is implemented on the
theory of state statuary minimum price. If
the statutory minimum price is Rs. 31/-, the
law is implemented, but if the State Govem-
ment fixes the sugarcane price at Rs. 46 or
Rs. 50 per quintal, we cannotimplement any
law on it.

[English]

SHRI SHANKARRAOD. KALE” Mr.
Speaker, Sir, these figures of arrears are
prior to the announcement of the sugarcane
Policy. After that, the Sugarcane Policy was
announced and the Govemment has re-
cently declared the minimum statutory price
for sugarcane for 1992-93. Will it be appli-
cable from the beginning of the seasons in
1992-937? If it is so, will the Govemment be
in a position to see that the sugarcane
growers are paid the difference in the statu-
tory price?

(Transiation]

SHRI KALP NATH RAI: Mr. Speaker,
Sk, this sugarcane policy will be imple-
mented in October, when the sugarcane
season begins.

SHRI SHARED YADAV: Mr. Speaker,
Sir, all the replies given by the Minister are
according to the old traditions. It is biggest
cgsh crop of our country and you have seen
in the House just now that every Member is

concemed about it. | would ke to submit -

that most of the agitations launched by
farmers in this country were due 10 the

anomaties in this_policy and the present’
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situation of payments. You are aware that
several farmers were killed in Ramkola. Itis
a matter of happiness, as you said, that ours
is the largest sugar producing country in the
world. Mr. Speaker, Sir, though you, | would
like to suggest that the hon. Minister shouid
hoid a meeting of the farmers, the Members
of Parfiament and the govemment officials.
so that they can find out a way to solve this
issue. This problem has become so grave
that the sugarcane growers are now trying
to get rid off this cash crop. So, whether the
Govemment is going to adopt any such way
which can fully solve the problem? The
Minister is giving a traditional reply. But you
have got a big opportunity and if you can
solve this problem, the people will always
remember you for the future problems of
farmers. So, are you going to find a perma-
nent solution by holding a meeting with all
the concemed persons and discussing this
issue?

SHRI KALP NATH RAI: Mr. Speaker,
Sir, 1 agree with the suggestion given by Shri
Shared Yadav and | will discuss this matter
by holding a meeting with him and all the
farmers and | promise that all the arrears of
the farmers wilt be cleared.

[English]

SHRI NIRMAL KANTI CHATTERJEE:
Sir, it is will know that the sugar producers,
viz the sugar mill onerous have a special role
to play with the ruling party. this was proved
earfier aiso, at the time of the elections. We
know that. Therefore, they are given the
concessions. This does not surprise me at
all that they do not make payments to the
poor farmers. What | want to know is this.
ayear. The arears include the figures as on
31 March 1992. Nearly one year is over
since the due are pending. We all know that
in the financial market for one year, 35 %0 40
per cent retum is available even for short
term deposits. This is widely known. You
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have allowed them to make profits. But wha
are the suffers among the sugarcane grow-
ers? Is it true that most of the sugarcane
" growers, who have been paid. are very
small farmers? That is the question | want
you to answer.

[Translation)

SHRI KALP NATH RAI: Mr. Speaker.
Sir, | would like to inform the hon. Member,
as a Minister that dues in respect of the
tarmers cannot be unpaid for a period of
more than 3 months. (/nterruptions)

SHRI ANIL BASU: Sir, one year’s time
has lapsed snice then and now you are
giving a statement in this regard.

[English}

SHRI NIRMAL KANTI CHATTERJEE:
The Minister has mentioned in the reply:
“Dues as on 31.3.93". That is his statement.

MR. SPEAKER: Mr. Minister, you do
not have to reply.

[Translation}

HRI MOHAN SINGH (Deoria): Mr.

er, Sir, we started our political career
the leadership of Shri Kalp Nath and tossed
a siogan that “ the price of Maund of Sugar
arcane should be equal to the price of a
kilogram of sugar”. It was the Kidwai for-
muia. But the reply given by the hon. Minis-
ter is very confusing. Payment to the farm-
ers in U.P. for the crushing season for 1991-
92is still due. The hon. Minister has stressed
upon clearing the dues within three-month
time but the agreed price, fixed by the State
Govemment which is also accepted by the
four sugar mills of Central Govermiment in
Uttar Pradesh hes not been paid so far and
2 sum of sum Rs. 30 crores is still outstand-
-ing with these mills for the last crushing
$eason. On the other hand, the Minister is
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giving assurance to make a payment within
three months time therefore, | would like to
nave seasons wise break up of sugarcane
crushing in this regard from the Minister and
how much amount is to be paid to the
sugarcane growers of Uttar Pradesh for the
crushing season of 1991-92. You have pro-
vided the figures upto the period of Decem-
ber, 1992 You should make it clear as to
what are the dues of the last crushing sea-
son and what is the share of the four sugar
milis of Central Government in it and what
sieps are you going to take in clearing thes2

SHRI KALP NATH RAJ: Mr. Speaker,
Sir, if the hon. Member Shri Mohan Singh
writes tc me. | will reply to it in detail and.
through you, | give my word that the dues will
be paid within three month's time.

SHRISATYADEQ SINGH: Mr. Speaker,
Sir, U.P. has the hiyhest number of sugar
mills. | would like to attract the attention of
the hon. Minister that maximum amount is
due on cooperative and Govemment sec-
tor. You say that the State Govemment will
pay the minimum statutory price but pres-
ently it has become your responsiblitty be
when are you going to clear such dues.
Secondly, through you | would like to submit
that maximum outstanding is towards smafl
farmer. Thuse who own bullock carts have
to suffer because of under weighment. Last
time, Government had arranged to make
payment through Bank Cheques, to check
this malpractice. | want to know, whether

. you are going to implement this system or

withdrawing . You will not implement it in
the interest of mill owners. So far as the
question of safgeguarding their interest is
concemed, Rs. 1.80 and another 40 parse
has been given to them as bonus. | want to
know that how soon you are going to clear
the dues of the Sugar mills in U.P. towards
the sugarcane farmers.

MR. SPEAKER: & has already been
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answered. The Minister has answered it.

SHRISATYADEO SINGH: Sir, my ques-

tion is why you are saying to clear the dues -

within three months time in respect of-the
last crushing season. Why do not you make
it early. When are you going to make pay-
ment in respect of the dues of the last
season, why you are taking three months
time in this regard.

MR. SPEAKER: You are not coming to
specific question, rather you are repeating
it.

{!nterruptions)

SHRI KALP NATH RAI: Mr. Speaker,
Sir, at that time B.J.P. was in power in U.P.
Why should | pay for your deeds. | have
given my word that dues of farmers pending
for more than three months will be paid. |
know | will have to pay for the deeds of your
Govemment. (Interruptions)

SHRI SATYA DEO SINGH: What have

you done by increasing the prices of sugar

produced during the reign of our Govern-
ment?.. (Interruptions)

SHRI ASHOK ANDANDRAO
DESHMUKH (Prabhani): The Central Gov-
emment has fixed sugarcane price at Rs. 31
whereas many a State Governments are
paying Rs. 46 to 50 per quintal to their
farmers. Why this differencede? | want to
know, why the prices fixed by the Agricul-
tural Price Commission is different from the
one fixed by the State Agricultural Price
Commission. What are the reasons for this?
Setondly, what rate the norms for deciding
the price by the Agricultural price Commis-
sion.

SHRI KALP NATH RAl: Mr. Speaker,
Sir, Agriculture Costand Price Commission
every yearfixes the price of sugarcane crop.

This year it fixed the price at Rs. 29 but due
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to an inrease in the price of wheat and rice
the minimum price was fixed as Rs. 31. Now
the State Governments fix their price
statewise as ours is federal system. If a
Chief Minister of a States fixes the price of
sugarcane at Rs. 50 per quintal then we
cannot do much about it.

[English)

SHRI LOKANATH CHOUDHURY: Sir,
Iwantto know whether the arrears given are
the arrears of a particular year or are accu-
mulated arrears, What are the arrears of the
previous years? If the problem is so chronic,
then what Government is proposing to save
the farmers from the clutches of the sugar

. mill owners?

MR. SPEAKER: He has taken the re-
sponsibility. ’

WRITTEN ANSWERS TO QUESTIONS
[English]
Publick Distribution System

*104. SHRI PALA K. M. MATHEW:
Will the the Minister of CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC DIS-
TRIBUTION be pleased to state:

(a) whether complaints have been re-
ceived rfegarding supply of poor quality
foodgrains under the Public Distribution
System during 1992-93 till date;

(b) if so, the details thereof; and

(c) the femedial steps takentoensure
supply of sftandard quality of foodgrains
and check their diversion from the Public
Distribution System?

THE MINISTER OF CIVIL SUPPLIES
CONSUMER AFFAIRS AND PUBLIC DiS-
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" TRIBUTION (SHRI A.K. ANTONY): (a) to
(c). A Statement is laid on the Table of the
House.

STATEMENT

The Central Government issues rice
and wheat, conforming to specifications
prescribed by the Government and within
the standards prescribed in the Prevention
of Food Adulteration Actft, to State4 Govern-
ments and U.T. Administraftions for distri-
bution through the Fair Price Shops. Oppor-
tunity is provided to them for inspecftion of
sftocks before actual delivery. Stocks not
conforming to sftandards prescribed can be
rejected by the State Govemment/UT
Administrations.

The actual distribution of PDS com-
modities to the cosumers throjugh the Fair
Price Shops is administered by the State
Governments and UT Administrations. No
‘major complaints regarding bad quality of
rice or wheat distributed through the Public
Distribution System have been received by
the Central Government from the State
Govern ments/U.T. Administrations.

During April, 1992 to january, 1993, a
total quantity of 7.8 million tonnes of rice
and 6.5 million tonnes of wheat have been
distributied to the States/ UTs for PDS. In
avast operation of this magnitude a few
shortcoming, cannot be ruled out, alto-
gether. However the Central Government
has rfequested the State Governments/UT
Administrations to tighten supervision to
ensure proper functioning of the PDS. State
Governments/UT Administrations have been
requested to set up village/Fair Price Shop
level Vigilance Committees of consumers
for this purpose. They also take action
under the Essential Commodities Act to
check malpractics '
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Tribal Culture and Heritage
SHRIMATI DIPIKA H.

TOPIWALA:
KUMARI FRIDA TOPNO:

*105.

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the steps taken to ensure that tribal
culturfe and heritage do not degrade on
account of industrialization inthe tribal belt;

(b) the amount apcated and semt sp
far in 1992_93 for preservation and
premotionof the tribal culture and heritage;
and

(c) whether any evaluation has been
made about the jprojects so funded; and

(d) if so, the outcome; thereof

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRIARJUN
SINGH): {a) Ministry of Welfare has a
centfrally sponsored scheme “ Research
and Training™ to provide funds to State
Govt. on 50:50 basis to Tribal Research
Institutes. These institutions have various
activities including the preservation of
Tribal art and culturfe, to ensure thaftthere
is no degradation of Tribal Culture and Art.

(b) An amount of Rs. 30.00 lakhs has
been allocated in the Department of Culture
to carry out the work of preservation and
promotion of the tribal culture and heritage
during 1882-93. Dt of this an amourt of
Rs. 14.94 jakhs has Deen scent s far.

Aparft firom this a cum of Rs. 104.00
lakhs out of the budget provision of Rs.
105.00 lakhs has st far been released by
the Ministry of Weifare.
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(c) and (d). The projects afre evalu-
ated from time to time.

Prices of Wheat, Rice and
Levy Sugar

*106. SHRI ZAINAL ABEDIN. Will the
Ministelr of FOOD be pleased to state:

(a) the support, procurement and issue
prices of wheat, rice and levy sugar as on
January 31 of each of the last three years,
year-wise and item-wise.

(b) the aliocation provided in the budget
during that period, year-wise, to meet the
food subsidy;

(c) the difference between economic
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(d) whether the issue prices have been
fixed keeping in view that they afre within
the reach of the vuinerable sections of the
society; and

(e) it so, the details thereof?-

THE MINISTER OF STATE OF THE
MINISTERY OF FOOD (SHRI KALP NATH
RAIl): (a) The suppost, procurement and
isswue prices of wheat and rice and the
retail issue price of levy sugar as on 31st
January, 1991, 3tst January, 1992 and
31st January, 1993 are indicated in the
enclosed statement

(b) The allocations provided in the
budget for food subsidy during the last 3
years were as follows:-

(Rs. in crores)

Financiai Year Provision made in budget
1990-91 2450
1991-92 2850
1992-93(B.E) 25.00

(c) The difference between economic
costand the average issue price realisation
taking into account account both normal

and revamped P.D.S. areas during 1990-
91, 1991-92 and 1992-93 has been as
under:-
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(d) and (e). The Central issue prices
(ex-FCI godown) of wheat and rice are
fixed by the Government well below the
economic cost of procured foodgrains so
as to make the fodgrains available to the
public distribution system (PDS) consum-
ers at reasonable prfices. The Central
issue pricesfor ITDP/ tribal majority areas/
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revamped P.P.S is lower by Rs. 50.00 per
quintal in case of both wheat and rice as
compared to the central issue prioes for
the public distribution system.

Levy sugar is issued to all consumers
and inall areas at a uniform retail price
throughout the country.
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Ganga Action plan
*107. SHRI SHRAVAN KUMAR

PATEL: Will the Minister of ENVIRON-
_MENT &FORESTS be pleased to state:

(a) the progress made in the imple-

mentation of the Ganga Action Plan

indicating the expenditure incurred so far;
(b) the details of the plan jprojects still
tobe implemented and the estimated cost
therof;
{c) whether the total expenditure is
likely %0 exceed the original estimated cost
of the plan; and

(d) ¥ so, the details thereof?

THE MINISTER OF STATE OF THE

Written Answers 66
MINISTRY OF ENVRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
Under the Ganga Action Plan 261
schemes have been sanctioned at a cost
of Rs. 349.18 crores. The schemes include
interception, diversion and treatment of
sewage, setting up of electric crematoria,
low cost sanitation and river front facilities
inthe States of Uttar Pradesh, Bihar and
West Bengal. So far, 194 schemes have
been completed and remaining 67 schemes
are at various stages of implementat6ion.
The expenditure incurred till 31.1.1993 is
Rs.328.48 crores. A statement giving
details of on- going schemes and their
estimated cost is enclosed.

(c) Yes, Sir.
(d) The States concemed have been

asked to asked to intimate the revised
estimated cost of the schemes.
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Vocational Education

+108. SHRI HARIBHAI PATEL:
SHRI SOMJIBHAI DAMOR:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) the steps taken by the Govern-
ment for promotion and expansion of
Vocational Education in the country during
the last three years;

(b) whethefr any special grant has so _

far been provided to the State Govemn-
ments for the promotion of Vocational
Education;

(c) if so, the details thereof, State-
wise; .

(d) the amount earmarked In e
Eighth Plan for promotion of Vocational
Education;

(e) the amount rfeleased to various
states dfuring the current financial year
thefreftor, state -wise ; and

(f) the role of voluntary organisations
in promoting the Vocational Education

- PHALGUNA 11, 1914 (SAKA)
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along with financial assistance providedto
them during 1992-937 .

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH) (a) A Centrally Sponsored Scheme
of Vocationalisation of Secondary Educa-
tion is being implemented in 24 States and
5 Union Territories with effect from Feb-
ruary 1988. 60 vocational subject fields
have already been notifed under the
Apprentices Act. Efforts are being made to
facilitate the empioyment of vocational
pass-outs and for their vertical mobility.
A Central Institute of Vocational Education
is beings set up for strengthening the
vocational programme.

(b) and (c). Statement-l is attached.

(d) An amount of Rs. 410 crores has
been allocated for the vocational Education
Programme in the Eighth Plan.

() Statement -Il is attached.

(f) voluntary organisations are being
provided financial assistance for promoting
experimental and innovative programmmes
in vocational education. During 1992-93,
an amount of Rs.13.46 lakhs has been
released for this purpose.



Written Answers 84

MARCH 2, 1993

Written Answers

83

966'v2E 08°051

08's) 05°91

858'96 5gE L1

00551 €881

s.6'6.8 1E0'BLL

59°6v 08908

520 119°855

8z 0v! 292y

s5€'9 —

S620101 58'988
s .
261660 le0e6l

(syxe7) ur juein jo junoury

90’86

/8621

[RRFAY!

6519

320

06-6861

IFANJW3LV]LS

SMOJ[O) SE 8P 261661 puk Sommhcmmwﬁm;m.mx
SIBWILLIBA0E) BIBIS 8Yl 0] UoHEINDT AIEPUOISS 10 LUORESHEUONEIOA JO BWIBYDG PaIOSUOdS Aeiuss) 1opun PasEs|al spiing ayl o siieia (k)

eyejeule)
Jlwysey g nwwer
ysapeid leyoeuiH
eueliep

jeselnn

BOD)

leyg

wessy

ysapelid [eyoeuniy
ysapeld eiypuy

c

aipls
ay) jo sweN

3y} U S8LI0JILIBJ LOILIN

0t




Written Answers 86

PHALGUNA 11, 1914 (SAKA)

Written Answers

85

06'L2L

¥v0'G

95'€ce

gg'ee

00'vv

geoect

00'e

668'9vE

S

c6-1661

869648

Sle' S

€vS' 189

LLLLE

oy oLs

v8vi

P8YvL

GL0¢

S02'49¢

[A Y44t

£2'EGE

|4

LE-0661
(syxel) ur Jugit) Jo Junowy

8€'60S

8vlctl

npen jlwe} 22
WS
ueyjseley ue
gefund 61
BssuQ ‘81
puejeben Ll
welozipy 9l
ehejeybopy ‘Si
indiuepy vl
Bljyseieyep el
ysapeid eAypep 2
e[e1a)y L
4 [}
o alg)s ,
ayi jo sweN ON'S




MARCH 2, 1993 Written Answers 88

Written Answers

a7

- £9'91 - Aeyojpuod L
- - - deepemusye ‘9
0€0 A 8y wyieq 'S
- - - niQg ueweq v
R - - lleaeH Jebey @ vipeq ‘€
402 PEEL oL'ey caw_ucaco e
- gec’e vZ'e 1BqQOJIN 3 uBWwWeEpUY +
SeuoLIe | UoINUN Q@
- - - jebueg 159 ‘ge
G166 62°204 69°€02 ysepeid Jeun ve
-— - — einduj €2
s 4 N . £ 4 »{N o
26-1664 18-0661 em,w_wmn 8je)s o
(syxe7) u JueiD jo junouiy ey} jo eweN ON'S




89 Written Answers - PHALGUNA 11, 1914 (SAKA) Written Answers 90

Vocationalisation of Secondary Education
to the State Govemments/ Union Territo-
(nomannmmcm “ ries in the year 1992-93 (uptill Feb., 1993)

Cantrally Sponsored Scheme of are as follows:-

STATEMENT -2

S.No. Name of the State Amount of Grant in (Lakhs)
1992-93 (Tl Feb., 1993
1. 2. 3

1.  Andhra Pradesh 1584.915
2. Amnachai Pradesh -

3. Assam -

4. Bihar .

5. Goa 92.562
£ Gujarat 1070.737
3. Haryans 131.44
. Himacha: Pradesh 59.417
$  Jamm & Kashimir .

iG. Kamaiana ?27l.470
11, Kerzle 410.778
12. Madhya Pradesh .
13, Manarashtra 2195.333
4. Manipur 7.183
(LR Meghalaya .

8. Mizoram 24.883
17. Nugatnng -

18, Onizsa 122
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S.No. Name of the State Amount of Grant in (Lakhs)
1992-93 (Till Feb., 1993
1 2. 3
19. Punjab 320.62
20. Rajasthan 340.395
21. Sikkim 532
22. Tamilnadu -
23. Tripura -
24. Uttar Pradesh 581.39
25. West Bengal -
(B;) Union Territories
1. Ardaman & Nicobar -
2. Chandigarh 8.65
3. Dadra & Nagar Haveli 2.25
4. Daman &Diu -
5. Delhi 40.00

6. Lakshwadeep

7. Pondicherry

[ Translation]
Insurance Scheme for Passengers

*109. SHRI RATILAL VARMA: Will
the MINISTER OF RAILWAYS be pleased
to state,

(a) whether the Government propose
to introduce Insurance Scheme for the
safety of life and property of Railway
passengers;

(b) if so, the detuiis thefreof, and
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(c) the time by which the scheme is
likely to be implemented?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA) (a) The Ministry of Railways
propose tointroduce an Insurance Scheme
to cover incidences of deaths, injuries to
bonafide passengers on account of
terrorists’ attacks dacoities, bomb bomb
blasts etc.

(b) Presently only the victims of
passenger train accidents are entitled to
compensation under Section 124 of the
Railways Act. The Railways, however,
propose to provide an Insurance Scheme
to cover incidences of deaths/ injuries to
bonafide passengers including the railway
staff travelling on duty or on Railway
passes, on account of terrorists’ attacks,
dacoities, bomb blasts etc.

(c) The said scheme is likely to be
implemented as soon as the Indian
Railway Act and Railways Accident
Compensation Rules are amended.
|English]

Basmati Rice

*110. PROF. RITA VERMA:
SHRI SATYA DEO SINGH:

Will the Minister of AGRICULTURE be
dleased to state:

(a) the production of Basmati rice of
Jehradun brand during the last three
/ears;

(b) whether there has been decrease

PHALGUNA 11, 1914 (SAKA)
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in the production of Basmati rice during the
above period;

(c) if so, the reasons therfefor;

(d) the total quantity of such rice
exported during the last three years and
foregn exchange earned thereform; and

(e) the steps taken or proposed to
be taken by the Government to augment
the production of Basmati rice of Dehradun
brand in view of its demand in intema-
tional market?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) Under the
present system of general crop estimation
surveys. the production of rice is not
estimated vari :ty-wise . Howevesr, the
producfftion of total rice inthe 11 districts
which are considered to be Basmati rice
(including Dehradun brand) growing
distfnicts of Uttar Pradesh. during the last
three years, is as under:-

Year Production (lakh tonnes)
1989-90 25.21
1990-91 26.16
1991-92 23.33

(b)&(c). No, Sir. There has been only
a marginal fluctuation in the production of
rice during the above period which may be
attributed to unfavourable weather condi-
tions.

(d) The total quantity and value of
Basmati rice exported during the last three
years are as follows:-
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Year -Export of Basmati nice
Qty. Value
(‘o00’ tonnes)(Rs. in crores)
1989-90 396.9 T 41220
1990-91 2418 288.13
1991-92 235.6 435.12

(e) Incentives to the farmers for
increasing the production of Basmati rice
(including Dehradun brand) for export
promotion are being provided through the
scheme - Integrated Programme for Rice
Development (!PRD). These include sub-
sidy of Rs. 400/ per quintal on distribution
of certified seed of Basmati rice of export
quality besides subsidy on risicro nutrients,
herbicides/REF pesticides, piant protection
equipments, farm implements etc.

Farm Consortium

*111. SHRI MANORANJAN BHAKTA:
Will the Minister of AGRICULTURE be

pleased to state:

_ (a) whether the Govemment propose
" tosetupa Farm Consortium to promote the
agro-based industries run by small farm-
ers;

(b) .if so, the details thereof; and

(c) the steps taken or proposed to be
taken to remove the administrative bottie-
necks for setting up of such aconsortium?

THE MINISTER OF AGRICULTURE
.(SHRI BALRAM JAKHAR): (a) Yes, Sir.

(b) and (c). The modalmes and details

of structure and area of operation are being
worked out.

[Transiation)
industrial Status to Agriculture

*112. SHRI JANARDAN MISRA:
SHRI RAM NAIK:

Will the Ministerof AGRICULTURE be
pleased to state:

(a) whether the Govemment propose
to grant the status of an industty to
agriculture;

(b) if so, the details thereof indicating
the rfesultant benefits likely to accure to
the farmers and agricultural labourers;

(c} whether Government propose to
instruct Commission for Agricultural Costs
and Prices (CACP) to work out the

production cost of all agricultural products
in the context of such a decision; and

(d) ¥s0, the details thereof?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) and (b). 1t
is the endeavour of the Govemment to
creete a positive trade and investment
climate for agriculturfe at palPiwith industry
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’ Co-operative Federation of Punjab,

and bestow similar benefits on agriculture
as exist in industry; Care would be taken
0 ensure that agriculturists are not

subjected to reguiatory and tex collection

machinery of Government.

(c) and (d). The cost of production of
26 major agricullural commodities is at
present compiled by the Directorate of
Economics and Statistics in the Ministry of
the cost of production, valuation of labour
and managerial input and other important
factors.

[English}

Procurement of Milk by
DMS

“113. SHR! GURUDAS KAMAT:
SHRI AJOY MUKHOPADHYAY:

Will the Minister of AGRICULTURE be
pleased to state:

(a) the details of procedure followed by
the Govemnment to procure mitk the Dethi

Mik Schemeto procure milk and places

from where milk is procured;

(b) whether contractors areengeged
k_x this purpose;

(c) # so, the reasons therefor; and

(d) the steps taken or proposed to be
taken by the Govemment to procure mitk
from co-operative especially the local coop-
erative societies so as to reduce the milk
price?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) to (c). Upto
50 per cent of the requirement of mitk by
Dethi Milk Scheme is procured from State

Writton Answers 98

Rajasthan, Haryana and Uttar Pradesh and
local cooperative societies. Similarly. upto
50 per cent of s requirment of milkk w
procured from private contractors. Mikk is
procured from State Co-operative Federa-
tions, etc. through negotiations of price and
quantity.. However , mitk from private
contractors is procured on the basis of an
annual contract afteer inviting open ten-
dersThesepmateootmactormbmdh
Delhi and Uttar Pradesh.

Private contracstors were introduced
in the sustem of procurement of mitk by
Delhi Milk Scheme to broadbase sources
of procurement as the State Co-oprative
Dairy Federations were no supplying the
committed quantity and local co-operative
societion suddently stopped suplies and
demanded higher price.

(d) Local cooperative societies are
given preference in suppr of milk to Delhi
Milk Scheme keeping in view theircapacity
genuiness of membership and conformity
to their bye-laws. Similarly State Coopera-
tive Dairy Federations are also encourag
to supply mikk to Delhi Milk scheme
keeping in view -their prices and assured
supplies.

Railway Projecfts in Orissa

*114. SHRI SUBASH CHANDRA
NAYAK: Wil the Minister of RAILWAYS
pleased to state:

(a) whether the Govemment have a
proposal to expend Railway network in
Orissa with world Bank assistance;

(b) if so, the details thereof;

(c) the amount of World Bank assis-
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tance expectedto be made available for
those projects;

(d) the details of their estimated cost
;and

(e) the target for their completion?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS) (a) No, Sir.

(b) to (e). Do not arise.

[ Translation)

Starvation Deaths

*115. SHRI PARASRAM
BHARDWAJ:
SHRI BAPU HARICHAURE:

Will the Minister of AGFRICULTURE
be pleased to state:

(a) whether la number of cases of
starvation deaths and malnutrition have been
reported from Orissa, Madhya pradesh
and Bihar;

(b) whether the concerned State
Govefmments have sent reports to the
Union Government in this regara;

(c) if so, the details thereof; and

(d) the steps taken/proposed to be
taken to prevent starvation deaths and
malnutrition in those Statas?

THE MINISTERF OF AGRICULTURE
(SHR! BALRAM JAKHAR): (a) and (b). No,
Sir.

MARCH 2, 1993
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(c) Does not arise.
(d) The State Governments are
implementing various poverty alleviation

programmes to prevent starvation deaths
and malnutrition. These include:-

(i) Jawahar Rozgar Yojana.

(i) Revamped Public distri
bution System.

(il Supplementary Nutrition
Programme.

(v) _ old AgePension Scheme.

(v) Feeding programmes

underthe Integrated Child
Development Scheme.

[English)

National River Action Plan

*116. SHRI RAJENDRA KUMAR
SHARMA: Wili the Minister of ENVIRON-

" MENT& FORESTS be pleased to state:

(a) the details of the proposed National
River Acfdtion Plan; and

(b) the time by it is likely to be
implemented?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIROMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
The National River Action Plan is under
formulation. Details in this regard are being
worked out.
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Fuelwood and Fooder Project

*117. KUMARI PUSHPA DEVI SINGH:
Will the Minister of ENVIRONMENT&
FORESTS be pleased to state:

(a) the details of the Fuelwood and
Fodder Projects for raising rural fuelwood
and fodder plantation;

(b) the total area covered under this
Scheme, State-wise,;

(c) whether the Government have
reviewed theimplementation of the scheme
during the last three years ; and

(d) if so, the details thefreof and the
achievements made in this regard, State-
wise?

THE MINISFTER OF STAFTE OF
THE MINISSTRY OF ENVIRONMENT
AND FORESTS (SHR!I KAMAL NATH): (a)
and (b). The Centrally sponsored Scheme
for Fuelwood and Fodder Projects was
introduced in 1988-89 after a review of the
Wastelands Development programme.
Under the Scheme 50% financial assis-
tance is provided to the State Govern-
ments to augment fuelwood and fodder
production inthe rural areas of the country.
A maximum of upto Rs. 10,000 perhectare
is provided under the scheme, which in-
cludes provision for soil and water
conservation measures.

{¢} The implemsntation of the scheme
is being monitored o a regular basis
through progress reports and field visits

{d} The State-wise coverage under
the scheme during the last three years
(1989-90 to 1991-92) is given in the
Sftatement.

PHALGUNA 11, 1914 (SAKA)
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STATEMENT

Area coverage Under Centrally
Sponsored Scheme of Arfa Oriented
Fuelwood and Fooder Projects ffrom

1989-90 to 1991-92

S.No. Name of the State

Area coverd in hectares

1. Andhra Pradesh 9873
2. Arunachal Pradesh 690
3. Assam 8235
4. Bihar 14392
5. Goa 327
6. Gujarat 11072
7. Haryana 14050
8. Himachal Pradesh 3980
9. Jammu & Kashmir 445
10. Kamataka * 6642
11. Madhya Pradesh 5794
12.. Manipur 7680
13. Meghalaya 3017
14. Mizoram 3360
15. Orissa 12150
16.  Punjab 6130
17. Rajasthan 13730

18. Sikkim 1902
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S.No. Name of the State S.No. Name of the Bench
Area coverd in hectares Cases Pendinc as on 31.12.92.

1. Ahmedabad 3,313
19.  Tamil Nadu 8735 ’ :

2. Bangalore $70
20.  Tripura 4795

3. Bhopal 2,188
21.  Uttar Pradesh 12832 .

4. Bhubaneswar 235
22. West Bengal 8118

5. Bombay 1,777

Total 167949 .

6.  Calcutta (2 Benches) 39,544

Claims Cases 7. Chandisarh 1,419

*118. DR. A. K. PATEL: 8. Delhi (Principal Bench
DR. LAXMINARAYAN -2 Benches) ) 790

PANDEYA:
9. Emakulam 183
Will the Minister of RAILWAYS be 10. Gorakhpur 2,116
pleased to state: »

11. Guwahati 6,058

(a) whether alarge number of olaim
cases are pending at several benches of 12. Jaipur 315
the Railway Claim Tribunals;

13. Lucknow 3,785
(b) if so, the total number of such
pending cases at present, bench-wise; 14. Madras 2,032
(c) the rfeasons forinordinate delayin 15,  Nagpur - 333
disposal of such cases; and
16. Patna 1,730
(d) the steps proposed to be taken to . '
clearall the pending cases expeditiously in 17.  Secunderabad 850
a time bound programme and to prevent :
their further accumulation? Total 67,236
THE MINISTER OF STATE IN THE (c) Thefre is no inordinate delay in

MINISTRY OF RAILWAYS (SHRI KC.  overall disposal of cases by Raiway
LENKA): (a) and (b). The position rfegarding  Claims Tribunal.

cases pending before the benches of .

‘Railway claims Tribunal is given below: (d) () Howers have been vasted in
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Singls Membess to
dacide centain ciess cf
cases.

# Members from other
benches are bsing tem-
porarily deputed to
benches where vacan-
cies exist.

() Action has already been
initiated to fill up the
vacanies of members.

Decentralisaticn of Education
Management

*119. SHRI R. SURENDER REDDY:
Will the Minister of HUMAN RFESCURCE
DEVELOPMENT be pleased to state:

(a) whether any committee of the
Central advisory Board of Education has
been constituted to decentralise the educa-
tion management and sports and physical
education;

(b) if so, the details thereof including
its composition and terms of raference;
and

(c) the time by which it is likely to
submit its rfeport?

THE MINISTER OF HUMAN
RFESOURCE . DEVELOPMENT (SHRI
ARJUN SINGH): (a) Two Committees of
Central Advisory Board of Education
(CABE)< one on Decentralised Manage-
ment of Education and another on Sports
and Physical Education were setup on2nd
February, 1993.

(b) and (c). A staftementis attached.

Whitten Answerst 06
STATEMENT

{b} The following are the members of
the Central Advisory Board of Education
{CABE) Committee on Decentralised Man-
agement of Education:

(i) Shri M. Veerappa Moily
Chief Minister Kamataka

(ii) Dr. (Smt.) Chitra Nak Mem-
ber (Education) Chairman

) Shri, E.T. Mchammed
Basheer Bcucation Minister,
Kerala

(iv) Dr.C. Aranganayagam Edu-
cation Minister, Tamil Nadu

(v) Shri S.S. Chakraborty Edu-
cation Minister, West Bengal

(vi) Shri Chaitanya Prasad Majhi
Education Minister, Orissa

(vii) Or. BhumiDhar Barman Edu-
cation Minister, Assam,

(viii) Dr. Karshandas Soneri Edu-
cation Minister, Gujarat

(ix) Shri Sudhir Ray, MP Mem-
ber, CABE

(x) Dr. Syed Hasan Director,
Insan School/College
Kishanganj, Pumea (Bihar
(Member, CABE)

(xi) Prof, Mrinal Miri Department
of Philosophy N.E. Hill Uni-
versity, Shilloing (Member,
CABE) ’

(xii) Shri P.K. Una Shankar Fomen
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(xiii)

(xiv)

xv)

(xvi)

(xvii)

(xviii)

(i)

(ii)

(iii)

(iv)

Director, IIPA New Delhi
(Chairman, Task Force on
Management of Education)

shri S.R. Sankaran Former
Secretary Depafrtment of
Rural Development

Shri V.B.L. Methur Adviserto
Govarnor ot Rajasthan,
Jaip;ur

Secietary Department of Le-
gal Aftairs

Secretary Depafrtment of
Rural Development

Secretary Dfepartment of
Urban Development

Dr. R.V. Vaidyanatha Ayyar
Joint Secretary Department
of Education Member- Sec-
retary

The following are the mem-
bers of the CABE Committee
on Sports and Physical Edu-
cation:

Shri  Anantrao Thopte
Minisfter of Education
Maharashtra Chairmen

Shri Ram Chandra Purve
Minister (Primary & Second-
ary Education Bihar

Shri Subhash Chakraborty
Minister of Sports Wesft Ben-

gal

Shri F. Sudhakaran Minister
of Sports Kerala
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(v) Shri Mohinder Singh Kaypee
Minister of Sports Punjab

(vi) Shri S.I. Singh Minister of
Sports Manipur

(vii) Prof. (Mrs. Savitri
Lakshmanan Member of Par-
liament & Member (CABE)

(wiii) Professor G. Ram Reddy
Chairman, U. G.C.

(ix) Dr. Radhika Herzberger Di-
rector, Rishi Valley School
(Member, CABE)

(x) Fr. T. V. Kunnunkal Former
Chairman, Open School

(xi) Co. E.V. Krishnan, CSD
Sports Authority of India

(xii) Shri S.V. Quraishi Joint Sec-
retary Department of Youth
Affairs & Sports

(xiii) Shri S.N. Chaturvedi Mem-
ber -Secretary , U.G.C.
- Member -Secrater

3. The term of feference of the
CABE Committee on
Decentralised Management
of Education is as under:

To formulate guidelines for the
manegement of education on district, sub-
district and village levels keeping in view
the 72nd and 73nd Amendments to the
Cnstitution of India.

4. The terms of reference of the
CABE Committee on Sports
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and Physical Education are
as under:

To examine and suggest:

- measures for making sports and
physical aducation, including yoga. an
integral part of the learning process at all
stages of education;

incentive measures for both students
and teachers to take up sports and physical
education activities and

measures for developing low-cost
sports and physical education infrastruc-
turein schools and colleged andits optimal
utilization.

(c) The Committees are required to
submit their reports within three months of
the dates of their first meetings.

[ Translation)

Schemes for Youth Affairs and
Sports

*120. SHRIANAND AHIRWAR:

SHRI MRUTYUNJAYA

NAYAK:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) the amount spent on different
achemes for Youth Affairs and Sports in
Madhya Pradesh and other States dsuring
each of the last three years;

(b) the broad details of achievements

PHALGUNA 11, 1914 (SAKA)

Written Answerst 1V0

of these schemes during the above period,
State-wise and year-wise; and

(c) the steps being taken to encourage
youth development and sports activities?

THE MINISTER OF HUMAN
RFESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (@) The information in
respect of the last thre financial years is
laid on the Table of the House
Statement- |

(b) A statement is laid onthe Table of
the House (Statement-il)

(c) Strengthening and expansion of
Naticnal Service Scheme openingof Yehru
Yuva Kendras in each district of country,
introduction of Award scheme to outstand-
ing Youth Clubs and Nehru Yuva Kendras
and their Youth Coordinaftors, Setting up
of national Institute of Youth Development
as an apex body for training, orientation,
research and extension of youth related
subjects are some of the steps beingtaken
to encourage youth development activities.
For deveolpment of sports, Government of
India has taken a number of initiatives
aimed at broad-basing of sports activities
and achieving excellence. These include
assistance for creation of sports infrastruc-
ture. identification and nurturing of talented
sportspersons by specialised training,
coaching and international exposure, in-
centives ffor excellence in sports and
creation of a sports environment through
use of mass-media. A Sub-Committee of
Central Advizory Board on Eduzation has
alse beer se:up tor:vegrating nhysical
educatizn and speids with ¢ euicational
system.
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Apart from achievements inenrolment
and Special Camping Programmes, signifi-
cant\échievements have been made inthe
field of literacy work, environment
consarvation and awareness against AIDS.
The NSS Volunteers have played a major
role in making Kottayam the first fully
literate district in the gountry. Durin 1991-
92 about 1.76 lakhs NSS Volunteers were
involved in Mass Programme for Func-
tional Liferacy of the National Literacy
Mission. The state NSS Cell of Madhya
Pradesh has undertaken Integrated Waste-
land Development Pilot project on about
135sq. km. area at Mhow in indcre. The
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NSS volonteers input: per year in this .
Project is about 24,000 mandays. An all
round development project of Ravindera
Village in Alwar (Rajasthan) has been
taken up by NSS Unit of Raj Rishi College
of Alwar in collaboration with CYP- Asiz
Centre, Chandigarh which include tree
plantation and construction of check dam.
Under Universities Talk AIDS (UTA) in
collaboration with WHO and National
AIDS Control Organisation, the successful
awareness campaign against AIDS/in
universities/ colleges waslaunchedin 1991-
92 . The programme is being expanded to
cover the entire student youth inthe country
by 1996-97.
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Achievements of Programmes of
Nehru Yuva Kenora
Sangathan

The Netwu Yuva Kendra Sangathan

conducts the following programmes as part
of it requiar activities.

(a) Vocational training in disciplines ke
tailoring, campentry, bee-keeping, T.V. /
Radio repair, tube-well repair etc.

(b)BlocklevalCanpaigns.

PHALGUNA 11, 1914 (SAKA)
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(c) Campaign on Social awarenese
themes

(d) Sports Programmmes_
(e) Cultural Programmmes

() Adult Education Programmes
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c«mm‘ma
: Sugarcane »
1056. SHRI SURENDRA PAL

PATHAK: Will the Minister of AGRICUL-
TURE be pleased to state:

(a) the targets fixed and achievements
made for production of sugarcane in Uttar
Pradesh during each of the last three years;

(b) whether on the basis of sugarcane

production and an average of National

PHALGUNA 11, 1914 (SAKA)
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drawal, there is adequate consumption of

sugarcane in the existing sugar mills in
Uttar Pradesh; and

(c) #not, lheremeaal steps taken by

* the Government in this regard?

THE MlNlSTEFI'bF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) The target and
achievement of sugafrcane production in
Uttar Pradesh during last three years, are
as under

Production lakh tonnes

Year Target Achievement
1989-90 850.0 974.2
1990-91 983.0 1035.6
1991-92 9915 1084.3
(b) and (c). The consumption of (a) whether the small scale sector has

sugarcane in the existing sugar mills in Uttar
Pradeshis lower than national average. In
order to increase cansumption of sugar-
cane in the sugar mills, the Government
‘has taken number of steps such as loans to
" mills; from Sugar Dévelopment fund of the
Department of Food for the modernisation/
expansion of mills ; minimum support price;
installation of licenced mills etc.

[English]

Supply of Edible oils to Vanaspati
’ Sector

1057. SHRI PRAKASH V PATIL: Will
the Minister of CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION be pleased to state:

been exampted from compulsory licancing
for production of vanaspati; »

(b) if so, the details thereof;

(c) whether imporfted edible olis are
being supplied to small sectors for produc-
tion of vanaspati at reasonable price;

(d) if so, the details thereof;

(e) whether prodacers‘of vanaspati-in
small sector are exempted from price
control and Inter-State Trading: and

(f) if so. the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES CON-
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SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMALUDDIN AHMED):
(a) and (b). vanaspati industry has been
de-licensed W.ef. 25.7.1991 subject to
condition of locational policy.

(c) to (f). No imporfted oil is being
supplied to vanaspati industry. Also there
is no price control and restriction on lter-
State Trading.

Female Infanticide:

1058. SHRI SYED SHAHABUDDIN:

SHRI R. JEEVARATHINAM:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state: :

(a) whether female infanticide is being
practised in a massive manner in various
jparts of the country particularly in Tamil
Nadu and Rajasthan;

(b) if so, whether the Department of
" Women and Child had sponsored a Study
on the provalence of female infanticide in

. the country;

(c) if so, the oucome thereof ; and

(d) the steps taken/ proposed to be
taken to limit and prevent the practice and
also to look after these unwanted female
children?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RFESOURCE
DEVELCPMENT (DEPARTMENT CF
WOMEN AND CHILD DEVELOPMENT
} SHRIMAT! BASAVARAJESWARI! : (a)
Female infanticide is understood to be
practised in some communities, in some
parts of Tamil Nadu and Rajasthan. Spe-
cific information rfelating to the incidence

- MARCH 2, 1993
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of this phenomenon is not Centrally

maintained.

(b) and (¢). The Departmen had
spensored a study on the prevalence of
Female Infanticide in the States of Tamil
Nadu and Bihar. The Study Repon,
presented by a voluntary agency called
ADITHI has been received in rfespect of
Tamil Nadu and it has highlighted that
female infanticide is practised in selected
communities in some areas of Salem
District. This sample survey indicates that
this phenomenon is caused by poverty,

- lack of awareness and low status of women

in Society.

(d)Various programmes of action and
advocacy are being implemented to project
a positive image of girl children so as to
bring about changes n secietal attitudes
towards them. A National plan of Action
for the SAARC Decade (1991-2000) of the
Girl Child fecussing on survival, protection
and development of the girl child has been
formulated. A special set of interventions
for adolescent girls has been instutionalised
through the ICDS infrastructure. The State -
Govermnment of Tamil nadu has organised
cradles in vulnerable areas to receive
abandoned babies who can then be
nurtured and cared by rfeputed valuntary

The State Government has taken up a
special campaign to raise public awareness’
on this issue in Salem. The State Govem-
ment has anneunced a Scheme of depos-
iting Rs.2,000/- in the name of girl children
{rom poor families s that this money can
mature and can be used, for her upkeep
and development. To raise the status of
women, a number of programmes of
income generation activities have also
been taken up. The State govemment of
Rajasthan has also undertaken awareness
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generation activities through the Women's
Development Programme(WDP) so as to
enjhance the positive image of the gir
child. -

Passenger Trains Between
Kalipahari and Damodar

1059. SHRI HARADHAN ROY: Wil
the Minister of RAILWAYS be pleased to”
state:

(a) whether there is any proposal to
introduce passenger trains between
Kalipahari-Mohishila- Damodar and Kulti-
Radhanager-Damodar sections;

(b) it so, the details thereof; and
‘(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
K.C.LENKA): (a) No, Sir.

(b) Does not arise.

(c} Lack of infrastructure facilities and
lack of rfesources.

Passnger Traine Between Purulia
: and Dhanbad

1060. DR. SUDHIR RAY: Will the
Minister of RAILWAYS be pleased to state:

(a) whether there is any proposal to
introduce passenger trains between Purulia
and Dhanbad;

(b) if so, the details thereof; and

(4

(c) if not, the rfeasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.

PHALGUNA 11, 1914 (SAKA)
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LENKA): (a) to (c). It is proposed to
introduce an express train between
Dhenbad and Tatanager vie Purulie during
1993-94.

Godowns in Karnataka

1061. SHRI RAMCHANDRA
VEERAPPA: Will the Minister of FOOD be
pleased to state:

~ (a) the Storage Policy of the Union
Govemment;

(b) whether the godowns of the
Central warehousing Corporation in
Kamataka are not being used since
Januery, 1992; and

(c) if so, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAIl ). (a) The storage Plan of the
Govemment aims at providing scientific
storage capacity required for (i) buffer and
operaftional stock of foodgrains to main-
tain the public distribution system and (i)
general warenousing. Traditional storage
practices in vogue at the farm level are
also sought to be improved. Food
corporation of India is the main agency
which provides the storage capacity for
storage of foodgrains. Besides construct-
ing its own godowns, it hires storage
capacity from other sources such as
Central Warehousing Corporation (CWC),
State Warehousing corporations (SWCs),
State Govemments and private parties.
The main functions of CWC and SWCs are
storage of agricultural produce, fertilisers
and certain other commodities. The stor-
age facilities at taluka/ block/ village level
afre provided by the cooperatives under
the purview of the Ministry of Agriculture
and the State Governments.
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(b) and (c). No, sir. As on 31.12.1992,

CWC is operating 24 warehouses in -

Kamataka with a total capacity 1.68 lakh

tonnes, having an utilisation of 78 per cent -

of the capacity.

Dravid University

1062. SHRI DHARMABHIKSHAM:
Wil the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether any proposal to set up
Dravid University at Kuppam, Tamil Nadu
has been received by the Govemment;

(b) if so, the details thereof, and

{c) the action taken by the Govemn-
ment in this regard?

THE MINISTER OF HUMAN
RFESOURCE DEVELOPMENT (SHRI

ARJUN SINGH): (a) to (c). No such

proposal has been received from Tamil
Nadu. However, a proposal toset up an
Institute of Dravidian Studies at kuppam in
Chittoor District of Andhra Pradesh is

(Transtation]

Classical Languagess

1063. SHRI SANTOSH KUMAR
GANGWAR: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
fo state:

(a) the details of the final decision
"taken by the Govemment in regard to
setting up of the Commission for Sanskrit
- and other Classical languages;

_MARCH 2, 1993
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(b) whether any conwwittee ;hésbeen
constituted in this regard;

(c) if so, the main recommendations
made by the commiittee;

(d) the reasons for delay in setting up
of the Commission; and

(e) the time by which itis likely to be
functioning?

THE MINISTER OF HUMAN RE-
SOURCE dEVELOPMENT (SHRI ARJUN
SINGH): (a)to(e). A Committee of Experts
has recommended the setting up of an
autonomous Commission for Sanskrit and
Classical languages. The proposal to set
up the Commission is under active
consideration of the Govt. However notime
Bmit has been idicated in the matter.

[English]
Production of Fish

1064. SHRI ‘ATAL
VAJPAYPE:
SHRI -SHANKERSINH
VAGHELA:
HARISH NARAYAN
PPABHU ZANTYE:

BIHARI

SHRI

Will the Minister of AGRICULTURE be
plbasd to state:

(a) the total production of marine and
intand fish during each of the last three
yeaes; State-wise;

(b) the rate of grewth rfecorded during
this period and envisaged during the Eighth
Plan; and : .

{c) the Central Sector/Centralty Spon-
sored schemes for development of fisher-
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.ies during the Eighth plan and allocations
made to main fish producing States, State-
wise?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): () State - wise details
of fish production during the last 3 years
are given in Statement-i

(b) The average annual rate of growth
during 1989-90 to 1991-92 is 6.5% and

PHALGUNA 11, 1914 (SARA)
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during the 8th' Plan period, a compound
growth rate of 5% per  annum has been
envisaged.

(c) The Central Sector & Centralty
Sponsored Schemes for development of
fisheries included in the Eighth Plan are
given in Statement-ll. No state-wise
allocation is made. Funds are released on
the basis of the request from the states
and progress of impiementation of the
schemes.
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[ Translation)
Godowns in Gujarat

1065. SHRI N.J. RATHVA: Will the
Minister of FOOD be pleased to state:

(a) whether the capacity of the
godowns of the Central Warehousing
Corporation located in Gujarat especially in
Vadodara, Barauch and Panchmahal is
very less;

(b) if so, the reasons therefor;

(c) whether the Union Govemment
have issued directives to all the State
Govemments and Public Sector Undertak-
ings toensure optimum utilization of these
godowns; and

(d) if so, the detils thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAl): (a) and (b). No, Sir,. The total
average capacity in Gujarat is 2,93,375MT
of which 38,916 MT accounts for container
Freight Station at Adalaj.

(c) and (d). Government Guidelines to
the public sector enterprises already exist
to the effect that they should make use of
the storage facilities available with Central
Warehousing Corporation instead of hiring
godowns from private parties or making
their own arrangements.

Setting up of Projects by National
Dairy Develcpnient Board

1066. SHRI HARIKEWAL PRASAD:
. Will the Minister of AGRICULTURE be
pleased to state:

(a) the places where projects of Na-

PHALGUNA 11, 1914 (SAKA)
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tional Dairy Development Board are in
progress, State-wise;

(b) the places where such projects
are proposed to be established;

(c) whether the National Dairy Devel-
opment Board provide financial assis-
tance to cooperative " societies for dairy
development; and ’

(d) if so, the details thereof indicating
the amount of finacial assistance provided
during the last three years, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) to (d). The informa-
tionis being collected and will be laid onthe
Table of the Sabha.

[English]
Contaminated Ground Water

1067. SHRI MOHAN RAWALE: Will
the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether attention of the Govemn-
ment has been drawn to the news item
captioned “Toxins quench thirst in
industrial towns™ apperaing in the !ndian
Express dated November 29.1992;

(b) if so, the detai\ls of the studies
conducted by the central Breand Water
Board in rfegard to contaminati >r of ground
water.

(c) the reation of the Govemnment
thereof; and

(d) the remedial meast res taken in this
regard alongwith the outcc me of the efforts
made?



263 Written Answers

THE MINISTER OF STATE OF THE
MINISTFRY OF- ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) and

(b). Studies carried out by the Central -

Water Board have revealed that ground
due to seepage of untreated effiuents and
is not fir for human consumption, unless
treated.

(c) The Govemment have initiated
monitoring of ground water in identified
critically potluted areas.

(d) The steps taken by the Govemn-
ment include the following:

(i) Effluent standards have been
prescribed.

(i)  Environmental guidelines have
been evdved for siting and
operation of industries.

(i)  Industries have been asked to

comply with consent require-

ments of the State Poliution
Control Boards.

(v)  Industries have been directed
to install necessary Pollotion
control equipment on a time
bound basis and legal action
is taken against the defaulting
units.

(v) 17 categories of heavily pol-
luting industries have been
identified and these industries
have been asked by the
State Governments to com-
ply with the effluent stan-
dards on a time bound basis

(vl) A scheme hasbeeninitiatedto
give assistance to clusters of
small scale industrial unit for
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setting up common effiuent
treatment plants.

Rearing of Pigs

1068. SHRI OSCAR FERNANDES:
Will the Minister of AGRICULTURE be

pleased to state:

(a) whether Govermnment propose to
launch a scheme for rearing of pigs;

(b) if so, the details thereof;

(c) whether the National Cooperative
Development Corporation provide finan-
cial assistance for such a scheme; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) Yes, Sir.

(b) The Govemment of India has
sanctioned a Centrally Sponsored Scheme
with 100% grant-in -aid ‘Assistance to
States for Integrated Piggery Develop-
ment’ during 8th Five Year Plan at a cost
off Rs.1000 lakhs. The scheme envisages
provesion of infrastructural facilities at the
pig breeding farms in the States including
training facilities to the farmers and setting
up of cooperative infrastructure. Under the
Scheme, exotic piglets producd at these
farms would be distributed to the farmers
for cross breeibg with pigs.

(c) No, Sir.

(d) Question does not arise.

Flephants Killed by Trains

1069. SHRI RAJNATH SONKAR
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SHASTRI: Will the Minister of RAIL-
WAYS be pleaseéd to state:

(a) whether ofthen elephants coliide

with running trains in the Rishikesh/Hardwar
forest belt;

(b) if so, the details of such accidents
in 1992, especially through the forest
corridors of Moti Choor in Uttafr Pradesh;

(c). the steps taken to set up barriesrs
in that area to intersect elephants on Rail-
way lines;

(d) the number of persons killed at
unmanned railway crossings on various
zones during 1992; and

(e) the measures taken to ensure that
such accidents do not take place in future?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) There have been stray cases
of elephants running across the railway
tracks and colliding with the running trains
in Motichur Raiwala se ction of Northem
Railway.

(b) The Following two accidents
occurred during the Year 1992- .

(i) One elelphant got killed on
1.1.92 at Km. 36/6-7 near
Raiwala.

(i) Five elephants got killed on
2.5.92 at Km. 33/3-4 near
Motichur.

(c) to (e). During the year 199276
persons were killed and 121 were injured
in the various accidents whichi cccurred on
the all Indian Railways at unmanned level
crossing gates.
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Tie bar fencing has been provided
across ;the track at vulnerable spots where
elephants used to enter the cutting and
were exposed to a danger of getting run
over. Thsi has proved effective and no
case of running over of elephants has been
reported after May’92 incident. Besides-

(i) providion of whistle boards/
speedbreakers and roadsigns
at the approaches of level
crossings.

(ii) improving visihility at level
crossings for road users and
train drivers.

(iii) educative campaigns through
public media including
Doordarshan and Radio to
educate road users on the
precautions to be taken at
level crossings.

(iv) Joint checks in coordination
with the State Govts. toenfoce
provisions of the Motor Ve-
hicles Act.

[ Translation)

Goods Terminals on Central
Railway

1070. SHR! SHIVRAJ SINGH
CHAUHAN: Will the Minister of RAILWAYS
pleased to state:

(a) whether Central Railway has
formulated any scheme for the construction

of goods transport terminals at stations;

(b) the details of such terminals
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planned to be constructed at major sftations
in Madhya Pradesh;

(c) the time by which’ this scheme is
likely to be finalised ; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K. C.
LENKA): (a) No, Sir.

(b) and (c). Do not arise.

(d) Construction of goods terminal at
stations is planned as and when the need
is forecast. Work for improvement of four
terminals viz. Gwalior, Lasalgaon, Dhule
and Saugar has accordingly beentaken up.

Passenger Train Between Howrah and
new Delhi

1071.DR. ASIM BALA: Willthe Minister
of RAILWAYS be pleased to state:

(a) the number of long distance pas-
senger trains introduced between Delh/
New Delhi and Howrah during last three
years;

(b) whether there is any proposal to
introduce more such trains to clear the
neavy rush of passengers on the route;

(c) if so, the details thereof; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA) (@) Nil.

(b) to (d). At present there is no pro-
posal for introduction of any new train be-
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tween Delhi/New Delhi and Howrah due to
operational & resource constraints. How-
ever, the frequency of 2301/2302 New Delhi-
Howrah Rajdhani Express is proposedto be
increased from 5 days a week to daily during
the next financial year.

[English)
Seminar on Burdened Pre-Scholar

1072. SHRI SANATKUMARMANDAL:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(4) whether a seminar was organised
recently at Chandigarh by the NCERT on
“the burdened pre-scholar”;

(b) if so, the details thereof,

(c) the recommendations made by ex-
perts in the Seminar; and

(d) the action proposed to be taken to
implement those recommendations?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH):(a) Yes, Sir.

(b) A seminar on the “ Burdened Pre-
Schopler” was orgnised in Chandigarh on
16th January, 1993 by the College of Home
Science in collaboration with NCERT. The
seminar was attended by school Principals
and eminent educationists of Chandigarh.

(c) The major recommendations made
by the experts in the seminar were that;

(i) a system of licencing of nursery
schools and sections be initiated to
ensure that the right kind of pre-
school education is imparted to
children; and
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(i) admission tests, which do nothave
any scientific validity at pre-school
stage, should be abolished and
some alternative method of admis-
sion be adopted.

(d) The NCERT s taking up with the
State Directorates of Education steps that
should be initiated by the State Govem-
ments in regard to the recommendations of
the seminar.

Coaches of Kanchanjhanga Express

1073. SHRI JITENDRA NATH DAS:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether the coaches attached to
the Kanchanjhaga Express are in a bad
condition; and

(b) if so, the steps taken to replace
these coaches?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
K.C.LENKA): (a) No, Sir.

(b) Does not arise
[Transiation]

Mobile food and Nutrition units in U.P.

1074. SHRI ARJUN SINGH YADAV:
Will the Minister of FOOD be pleased to
state:

(a) the district-wise number of mobile
food and nutrition extension units in Uttar
Pradesh;

(b) whether the Government proposed

to set up more such units in other districts of
Uttar Pradesh;
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(c) if so, the details thereof; and

(d) if not, the time by which these units
are likely to be set up in each district of Uttar
f‘radesh?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RALl):(a) There is one Community Food and
Nutrition Extension Unit in Uttar Pradesh at
Lucknow.

(b) to (d). There is no such proposal
under consideration.

[English)
Assistance to Faculty Members of IIT

1075. DR. KRUPASINDHU BHO!: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) the guidelines for financial assis-
tance to the Faculty Members of Indian
Institute of Technology for f)resenting pa-
pers at Intemational Conferences, depart-
ments; and

(b) the details of assistance granted to
the IIT, Delhi in this regard during the last
three years?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) The guidelines presently fol-
lowed by the Indian Instithate of Technol-
ogy, Delhifor financial assistance to Faculty
Members for presenting papers in Interna-
tionai Conterences etc. are given in the
statement to this reply.

(b) The Indian Institute of Technoiogy.,
Delhi incurred expenditure of Rs. 5. 11
lakhs, Rs. 4. 68 lakhs and Rs. 5.49 lakhs
during the years 1989-90, 1990-91 and
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1991-92, respectively, on such financial
assistance.

STATEMENT

Subject to the approval of the compe-
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tent authority a staff member is allowed to
attend a Conference abroad and granted
partial financial assistance (PFA) as given
below, provided his paper has been ac-
cepted for prasentation or he had been
invited to act as an office bearer of the
Conference:-

(i) (a) Retum Air Fare

(b) Registration fee

(c) DA @ US $ per day

Half of Economy
Excursion Class

Upto $ 175/-

$ 60/-for the actual
days of the conference.

(i) The PFA is admissible once in 5
years.

(iii) The PFAis limited in each financial
year to one staff member in a Deptt/
Centre irrespective of its

strength.

(iv) PFA for the available slots for for-
eign travel may be sanctioned on first-
come-first-served basis.

(v) Period spent in attending Confer-
ence is treated as duty. For period of
overstayal upto 14 days on account of
excursion class ticket if any, leave of
the kind due is granted. During the se-
" mester period no other request for stay
beyond 14 days would be entertained.

Programme under science Education
Scheme

1076. SHRI LAL BABU RAI: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whether the Government have in-
troduced any special Programme under the

promotion of Science Education Scheme in
Bihar;

(b) if so, the details thereof; and

(c) the achievement made during the
last two years under this scheme?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH):(a)to(c). Underthe Centrally Spon-
sored Scheme, ‘Improvement of Science
Education in Schools’, financial assistance
is provided to States/UTs as and when
suitable projects in this behalf formulated in
accordance with the norms of the Scheme
are received from them.

On a proposal being received from the
State of Bihar a sum of Rs. 1.94, 50, 800/-
was sanctioned during 1991-92 for the fol-
lowing activities;

(i) Upgradation of deficient science labo-
ratories in 400 secondary schools

(i) Supply of Science banks to 40 sec-
ondary schools
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(iii) provision of science kits to 1000
upper primary schools

(iv) Training programmers for
accidence and mathematins teachers-
50 for upper primary and 16 for sec-
ondary levels.

(v) Setting of 11 District Resource Cen-
tres.

National Institute for Youth Develop-
ment

1077. SHRI VILAS MUTTEMAWAR:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Govemment have de-
cided to set up a National Institute for youth
development during the Eighth plan; and

(b) ifso, the details thereof alongwithits
location?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS) AND MINISTRY
OF STATE IN THE MINISTRY OF
PARLIAMENRTARY AFFAIRS (SHRI
MUKUL WASNIK): (a) and (b).Yes, Sir. The
Govt. has approved the proposal for setting
up of the National Institute of Youth Devel-
opment. Necessary formalities are being
completed to register the Institute under the
Societies Registration Act, 1860. The Insti-
tute will be named after former Prime Minis-
ter Rajiv Gandhi.

The Institute will function as an ad-
vanced centre and apex body for training,
orientation, research and extension on youth
related subjects. It will also be responsible
for conduct of seminars, workshops, devel-
opment of relevant documenation etc.
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The Institute will initially function from
the Indira Gandhi Stadium New Delhi.

Killing of animals in Kerala

1078. SHRI P.C. THOMAS: Will the
Minister of ENVIRONMENT AND FOR-
ESTS be pleased to state:

(a) whether the Govemment received
complaints regarding brutally burring and
killing of animals and snakes in Kerala;

(b) if so, the details thereof; and

(c) the action taken by the Goverment
in the Matter?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMALNATH): (a)to(c). Yes,
Sir.- It is reported that on 10.2.1993 some
miscreasnts damaged the structures and
destroyed some animals in the
Parassinikkadaru Snake park at
Praassinikkadaru in Kannur Distract of
Kerala. an interim report received from the
Chief Wildlife Warden, Kerala reveals hat
out of 163 animals in stock on the date of
incident 92 died, 44 are reported missing. /
escaped and only 27 are in custody. He has
also informed that the State Wildlife Advi-
sory Board of Kerala has resolved to initiate
action against the offenders under the Wild-
life has already the case and starting follow
up action. The State Govemment has de-
cided to conduct a joint enquiry by the
Department of Forest and the Police De-
partment and the Central Govemment is
sending Deputy Director (Wildlife Preserva-
tion) from Madras to assist the team in
expediting the joint enquiry. The
Parasinikkadaru Snakr park is a non-gov-
emment establishment.
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Alleged 'irregularities in Anwar-U-Loom
College

1079. SHRI J. CHOKKA RAO: Wili the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whether complaints have been
recieved against alleged irregularities com-
mitted by the Answer-U-Loom Minority Col-
lege, an autonomous college in Hyderabad
inissuing certificates to students and utilitar-
ian of funds granted by the Union Govern-
ment;

(b) if so, whether the Union Govern-
ment propose to conduct an inquiry into the
affaris of this institution through U.F.C;

(c) if so, the details thereof; and

(4} whether Govermment propose to
conduct peiiodic reviews of autonomous
institutions to assesc that the grants are
utilised for the purpose of wiiich they have
been sanctioned?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHR!I ARJUN
SINGH):(a) to (c). The information is being
collected and will be laid on the Table of tee
House.

(d) UGC provides tinancial assistance
to autonomous colieges, in accordance with
the prescribed norms, to meet their addi-
tional and special needs. Grants to autono-
mous colleges are released as per the pre-
scribed scheduled after receipt of certain
documents like progress respect, expendi-
ture statement/audited accounts in repeat
of the grants released in the previous years,
recommendations of the governing Body
about satisfactory progress. efc.

The UGC guidelines on the Scheme of
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Autonomous College provide for self-evalu-
ation by the colleges each year gand two
external evaluations, one after thtee years
and the second after five years to determine
continuance or otherswise of the autono-
mous status. The guidelines further provide
that suitable norms need to be formulated
by the autonomous colieges for their ac-
countability for personnel, financial and physi-
cal resources in relation to the specific aca-
demic objectives and overall nationai devel-
opment.

Atta Bags

1080. SHRI MADAN LAL KHURANA:
Will the Minister of CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION be pleased to state:

(a) whether the Atta bags sold through
the fair price shops in Delhi are to be used
within 20 days of its packing as per the print
on such bags;

(b) if so. the reasons therefor;

(c) whether atta bags more than 20
days old from the date of packing continue
to be soid through the ration shops in Delhi;
and

(d) the steps taken to ensure that no
atta bags of more than 20 days old of is
packing is sald by the ration shops?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION AND MINISTER OF STATE IN
THE MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMED): (a) Yes, Sir.

(b) One month is considered a safe
period for maintaining the shelf life of wheat
atta in terms of its quality. The period of 20
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days indicated on the atta bag distributed
through fair price shops in the U.T. of Delhi
is to give attest ten days to the consumers
for utilising the atta before the expiry of one
month.

(c) No, Sir.

(d) The date of packing is clearly indi-
cated on the bag itself.

Vocational Training

1081. SHRIMAT!I VASUNDHARA

RAJE: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(éﬁ) whether the Govemment have is-
sued many quidelines to the State Govern-
ments to impart vocational training to the
Children of the prostitutes;

(b) if so, the details thereof; and

(c) the reaction of the State Govern-
ments thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF WOMEN
AND CHILD DEVELOPMENT) (SHRI
BASAVARAJESWARI): (a) No, Sir.

(b) and (c). Does not arise.
Indian Breed of cows
1082 SHRI GUMAN MAL LODHA: Wil
the Minister of AGRICULTURE be pleased

to state:

(a) the steps taken for maintaining pu-
rity of Indian breed of cows;

(b) whether the Govemment propose
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to give any incentives to these voluntary
organisations and persons who are en-
gaged in the protection and conservation of
Indian breed of cows; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE

-MINISTRY OF AGRICULTRUE (SHRI

ARVIND NETAM): (a) The existing breeding
policy of the country lays down that the
recongised indigenous breeds of cattle
should be improved by selective breedingin
their breeding tracts to ensure their purity.
For this purpose Central and State Cattle
Breeding Farms are producing high quality
pur bred indigenous bulls. There National
Bureau of Animal Genetic resources (Indian
Council of Agricultural Research) is maintainy
data on the source of availability of impor-
tant indigenous hatle breeds and also avail-
ability of their semen . A Central Herd Reg-
istration Scheme is in operation which en-
courages farmers to produce high quality
indigenous cows by providing monetary in-
centives as well as technical guidance.

(b) and (c). Yes, Sir, Central and State
Governments provide financial and techni-
cal assistance to Gaushalas for preserva-
tion and development of indigenous breeds
of cattle. Gaushals are given assistance to
develop infrastrcures like cow sheds, irriga-
tion facilities, land development and addi-
tion to their herd strength.

Production of Cashewnut
1083. SHRI HARISH NARYAN
PRABHU ZANTYE: Will the Minister of
AGRICULTURE be pleased to state:

(a) the production of cahewnut during
the last three years, State-wise;

(b) the quantity of cashewnut exported
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during the last three years; and cashwnut in intematinational market?
: THE MINISTER OF STATE IN THE
(c) the steps taken or proposed to be  MINISTRY OF AGRICULTURE (SHRI
taken byt he Governmentfor developingthe ~ ARVIND NETAM): (a) The State-wise rough
superior quality of cashewnut with the feed-  estimates of production of cashewnut dur-
back of research so as toboost the exportof ing the last three years are given below:-
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(b) The quantity of cashew kemels
exporied during the last three years is as
under:-

Year Quantity (Tonnes)
1989-90 45, 807
1990-91 49, 812
1991-92 (provisional) 64, 69é

(c) In order to boost the export of
cashewnts during VIi! Plan, itis proposed to
i) develop new cashew plantations with clones
of superior export quality varieties and also

" to replant old/uneconomic plantations with-
out hese varieties; (i) adopt comprehensive
technology to increase productive of exist-
inggardens; and (iii) establish regional nurs-
eries to produce clones of export quality
varieties evolved through research.

Peddapaily-Nizamabgd Railway line

1084. SHRI DATTARAYA BANDARU:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether the Peddapally-Nizamad
new railway line has been proposed for
construction during the Eighth Plan;

(b} if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
_MINISTRY OF RAILWAYS (SHRI K.C.
LENKA):(a) Yes, Sir.

(b) A proposal to construct new line
between Peddapalli-Nizambad via
karimnagar (177 kms.) at a cost of Rs. 124.
43 crores has been included in the Railway
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Budget of 1993-94.
(c) Does not arise. .
[ Tra}rslation]

Direct Train Between Bhusawal and
: Bombay

1085. DR. GUNWANT RAMBHAU
SARODE: Will the Minister of RAILWAYS
“He pleased to state:

(a) whether in view of the heavy pas-
senger traffic on Bombay-Bhusawal route,
the Government propose to introduce a
direct train between those stations;

(b) if so, the details thereof; and
{c) if not, the reasons therefor?

THE MINISTER CF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA):(a) and (c). Nc, Sir. The present
services are adequate for the exiting level of
traffic.

(b) Does not arise.

[English)

Telecasting of India-England Cricket
Match Series

SHRIMATI
MUKHERJEE:

SHRISHANKERSINH
VGHELA:

SHRI ATAL BIHARI
VAJPAYEE:

SHRI INDRAJIT GUPTA:

SHRIVIJAY KUMAR YADAV:

SHRI LOKANATH
CHOUDHURY:

1086. GEETA
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Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) wnether the Board for Control of
Cricket in india (BCCI) sold the telecasting
rights ofthe India-England test series played
in India to Trans-World International (TWI);

(b) if so, the details thereof; and

(c) the reaction of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS) AND MINISTRY
OF STATE IN THE MINISTRY OF
PARLIAMENRTARY AFFAIRS (SHRI
MUKUL BALKRISHNA WASNIK): (a) and
(b). The Board of Control for Cricket in India
(BCCI) has entered into an agreement with
Worid Productions Establishment (WPE)
for television coverage of the India England
test series. Trains World International (TW1)
is the designee of WPE. BCCI has, under
the agreement, appointed TWI as its saole
consignee/agent to sellicense or otherwise
exploit throughout the territory of the World
all “Exhibition right™ In the series. TW| has
also been made responsible for ensuring

that a “host broadcaster signal” of the series

is created.

(c) The Govemment did not deem it
appropriate to interfere with the deal, con-
sidering the independent status of BCCI.

Direct Train between Davangere and
Bangalore

1087. SHRIMATI CHANDRA PRABHA
URS:. Will the Minister of RAILWAYS be
pleased to state:
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(a) whether there is anyv direct train;
between Davangere and Bangalore;

(b) if not, the whether the Govemmen.
propose to introduce direct train between
the above two stations; and

(c) if so, the time by which it is likely to
be introduced?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA):(a) N o, Sir.

(b) and (c). Direct train via Davangere
upto Bangalore will be provided when the
entire section between Davangere and Ban-
galore is converted into Broad Gauge.

[Translation)
Production of Sugar

1088. SHRIRAM TAHAL CHOUDARY:
Will the Minister of FOOD be pleased to
state:

(a) whether the production of sugar
during 1990-91 was low as compared to its
production during 1988-89 and 1989-90;

(b) if so, the details thereof; and

(c) the production of sugar during 1991-
92 and 1992-93?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALPA NATH
RAl): (a) No, Sir.

(b) Does not arise.
(c) the total production of sugar during

1991-92 season (October-September) was
132. 77 lakhs tonnes (Provision al). Sugar
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production during 1992-93 season upto
31.1.1993 was 51.16 lakh tonnes (Provi-
sional).
(English)

Funds for Konkan Railway Project
SHRI H.D. DEVEGOWDA:

SHRI V. DHANANJAYA
KUMAR:

1089.

Wilithe Minister of Railways be pleased
to state:

(a) whether the Konkan Railway Corpo-
ration is facing shortage of funds and the
execution of the project is getting delayed as
a consequence thereof; and

(b) if so, the steps proposed.to be taken
to provide required funds for the timely
execution of the Project ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA):(a) Yes, Sir.

(b) Some of the suggestions made to
the Ministry of Finance for their consider-
ation are: :

(i) Bonds may be designated as “Konkan
Railway Bonds™ and Konkan Railway Cor-
poration may themselves be authorised to
issue the bonds with Govemment guaran-
tee, instead of through Indian Railway Fi-
nance Corporation. (i) The Bonds may be
notified as one of the “Specified Securities’
under Section 54-E of Income Tax Act. Such
securities qualify for exemption from capital
gain tax.,

Programme for Pollution Control

1090. SHRI GEORGE FERNANDES:
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Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether the Government have
drawn up a 21-point proposal to check the
increasing pollution problem in various criteis
of the country; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMALA NATH RAI): (a) and
(b). The Government in consuitation with
the States have-identified nineteen areas as
criticalty poliuted areas, based on poliution
load. These areas have been surveyed by
the State Poliution Control Boards to assess
the pollution problems and action plans
have been prepare in respect of the sixteen
areas. Steps have also been initiated to
control urban poliution particularty sewage,
emissions from vehicles and lead emissions
from secondary lead reigning units.

import of Plastic waste from U.S.A
1091. SHRIP.P. KALIAPERUMAL: Will

the Minister of ENVIRONMENT AND FOR-
ESTS be pleased to state:

(a) the quantum of plastic waste im-
ported from U.S.A. during 1992-93;

! (b) whether the recycling of this plastic
waste results iq environment pollution;

(c) if so, whether the Govemment pro-
pose to stop the import of such plastic
waste; and

(d) if not, the reasons therefor?
* THE MINISTER OF STATE OF THE

MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) N o infor-



289 Written Answers

mation is available on the quantum of plastic
waste imported from U.S.A during 1992-93.

(b) to (d). Most of the plastic waste is
recyciable. However, the volatile substances
and non-procurable residues generated in
the recycling process may be causative
agents for environmental poliution, as in
other chemical inttustries, which is taken
care of under the poflution abatement laws.
There is no ban o imipcri of plastic wastes
which do not corne under the hazardous
wasls categorios.

Natural Celamities In Southem States -

10¢2. SR NLDENNIS:
SHFMAT. CHANDRA
PRAENA URS:

Wi i Rtinster of AGRICULTURE be
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pleased to state:

(a) the total death toll and estimated
loss to crops and by the rain, flood and other
natural calamities in south in States during
the recent past, State-wise; and

(b) the Central assistance sought by
the State Govemments and the amount
actually released for compensation and re-
lief operations?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) and (b). The State
Govemments have reported the following
damage to crops and property and loss of
lives due to the cycloneffioods in October-
November, 1992:-
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The Government of Kamataka, Kerala,
Tamil Nadu and the Union Territory of
Pondichery had submitted memoranda seek-

ing additional Central assistance of Rs.

"332.54 crores. Rs. 939. 57 crores, Rs. 530.
04 croes and Rs. 4. 33 crores respective for
reliet and rehabiltaion measures in the wake
of cuclones/tioods of November 1992. Apart
trom the Central share of CRF for 1992-93,
Gowt. of Indiz had released 2 instaliments if
Central Share of CRF for the year 1993-94
amounting to Rs. 10.125 crores. Rs. 11.625
crores and Rs. 13. 125 crores to the States
of Karnataka, Kerala and Tamil Nadu re-
spectively in advance. The Govemments of
Tamil Nadu and Kerala have also been
released Ways and Means advance of Rs.
50.00 crores each and Government of
Karnataka Rs. 30.00 crores. An amount of
Rs. 75.00 lakhs has been released by Gov-
emment of India for relief and rehabilitation
in the affected areas of Pondichery.

Setting up of National Aquaculture
Development Board

1083 SHRI BALRAJ PASSI Will the
Minister of AGRICULTURE be pleased to
state:

(a) whethe: the Union Governmenthave
received and sugaestion from the Federa-
tion of Indian Chamber of Commerce and
Industry for setting up of a National Aquac-
ulture Development Board for promotion of
aquaculture in the country to increase the
export of sea food; and

{b)if s2, tha neaction of the Govermnment
thereto?

THE MINISTER OF STATE ' IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) and {b). The Union
Govemment have not received any formal
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proposal‘from the Federation of indian
Chamber of Commerce and Industry for
sefting up of a National Aquaculture Devel-
opment Board.

Seminar on Environment

1094. SHRIJAGATVIR SINGHDRONA:
Will the Minister of ENVIRONMENT AND
FORESTS be:pleased to state:

(a) whether a seminar on environment
spénsored by his Ministry was held in May,
1992;and

(b) if so, the details and the outcome
thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
With a view to promoting interaction with the
Non-Governmentai Organisations (NGOs)
and as a part of the consultation process
initiated by the Govemment for the United
Nationals Conference be on Environment
and Development (UNCED) heid in Rio de-
Janeiro during June, 1992, a National work-
shop on Environmentand Development was
held in New Dethi on 11-12 May, 1992. This
workshop, which involved the participation
of NGOs drawn from all over india, deliber-
ated on the issues of environment education
awareness and training, wastelar.ds deveil-
opment and afforestation, poliution control
and the global environmental issues. These
discussions were helpful in formulating
India’s position at the UNCED. Informal
consultations were also held with the NGOs
and individual experts on 26 May, 1992 at
New Delhi, for adopting the ‘Earth Pledge'
and to conctise perceptions on the vanous
issues which were slated for discussion in
the UNCED.
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Procurement of Foodgrains and Public
. Distribution System
1095. SHRIMANIKRAOHODLYA
GAVIT:
SHRI PARASRAM

BHARDWAU:
SHRI BAPU HAR!
CHAURE:

Will the Minister of FOOD be pleased
to state:

(a) whether there is any proposal to

hand over the responsibility of procurement
of foodgrains and pubkic Distribution System
to State Governments;

(b) if so, the details thereof; and
{c) the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY GF FOOD (SHRI KALPA NATH
RAIl): (a) No proposal is under consideration
of the Central Government to change the
existing policy of procurement of foodgrains.

A= regards distribution of foodgrains to con-

sumers, it is already the total responsibility
of the State Governmerits/Union Teritory
Agministrations

(b) and (c). Do not arise.
lcar Fellowships

1096.SHRI V. SREENIVASA PRASAD:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the attention of the Gov-
emment has been drawn to a news item
-captioned “Resource crunch hits ICAR fel-
lcwships™ appearing in the ‘Indian Express’
dated January 29, 1993;
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(b) if so, the whethar due to financial
crunch the ICAR has decided to wind up the
fellowship scheme; and

(c) the steps taken or proposed tc be
taken by the Government in this regard to
promote agricuitural research work in this
premier agricultural institute?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): () Yos, Sir.

(b) and (c). No final decision has been
taken to wind up the Jr. Research Fellow-
ship scheme of the ICAR.

Quality Control on DMS Milk
1097. SHRIMATI . SUSEELA
_GOPALAN:

SHRI ANIL BASU:

Will the Minister of AGRICULTURE be
pleased {0 state:

(a) whether the D.M. S maintain strin-
gent quality controi onble maiik supplied by
the supploers

(b} if so, the detaiis the:crd,

(c) whether any case of supply of sub-
standard mitk has come 1 the notice of
Govermnment;

(d) if so, ihe details thereof, and

(o) tha steps taken qQr proposed to be
taken by the cases to Govg:iynerit by fouda
maintaining the quiity controi on D.M.S milk
s0 as 1o avoid los3?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE(SHRi
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ARVIND NETAM): (a) Yes, Sir.

(b) All the milk consignments supplied
by the suppliers are subjected !o detailed
careening on the basis of the following
series of tests:-

1. Organoleptic Evaluation
(Smell and Taste)

2. Alcohol Test

3. ~ Clcot-On-Boiling (C.0.8.)
Test

4. - Acidity Test

5. Methylene Blue Reducticn
Test

6. Additive Test (Sa't, Sugar

Glucose, Starch, Ammonium
Compound , Urea)

7. Neutraliseras (Caustic Soda,
Washing Soda, Soda ash,

backing soda)

8. Preservatives (Formalin ,
Hydrogen Peroxide,

Hypoidcharite)
g. FAIl and SNF determination.

(c) and (d). Sub-standard milk is not
accepted. The milk supplied found with any
abnormamyandnotoonfomingtolaid-down
noms is rejecied.

(e) Stringent quality contro! is being
maintained at every stage of processing to
ensure that mitk supplied by Delhi Milk
Scheme conformed to the standards pre-
scribed under the preiention of Food Adul-
teration Rules, 1955.
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New Railway Lines and Trains in U.P.

1098. SHRI BHAGWAN SHANKAR
RAWAT: Will the Minister of RAILWAYS be
pleasedto state the details of the Pragramme
for conistruction cf new railway lines in U.P,
and the new express trains proposed to be
introduced on main railway routes covering
the State during 1992-93 and next phase of
the Eighth Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C
LENKA): Foilowing new railways fines pass-
ing through U.P. are fikiety to be constructec
during 1993-94:-

(1) Mathura-Alwar (120 kms) (Partly ir
Rajasthan)

(2) Rudrapur-¥athgodam (37 kms)

Following lines are proposed to be
constructed during 8th Plan subject to avail-
ability of resources:-

(i) Chhitauni-Bagaha (28.41 kms) (Partly
ir Bihar)

(i) Guna-Gwalior-Etawah (348 kms)
(Party in Madhya Pradesh Foliowing new
trains serving U.P. aiso wiii be introducead
dusing 1993-64:

1. A Superfast train bemer Hazst

"Nizamuddin and Mangaiore.

2. A Superfast train between Hazarnt
Nizamuddin and Nagpur/Jeadalpur.

3. An Inter-city Express be:v.aen Agm
ar jaipur (M G)

4. Abi-weekly Sup2rfast Train betweer
New Defhi and BhubaneswarPur,
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5. An Inter-city Express betwe=n Agra
and Hazrat Nizamuddin. Besides, during
the year 1993-24 Meerut-Lucknow/
Allahabad Nauchandi Express will be ex-

tended toffrom Saharanpur and frequency

of the following two trains will be increased:

1.New Delhi-prrah Rajdhani Express
from 5 days a week to daily

2. Dardar-Guwahati Express from
weekly 10 bi-weekly.

Provision ¢t additional faciiities inciud-
ing introduction of new trains is a continues
process on the Indian Railways subject to
operation feasibility. tarffic justification and
resource availability. However, proposails
for new trains etc. during the next phase of
8th Plan are not finalsied in advance.

Empioyment in Rural Areas of
Maharashtra

1099. SHRI RAM KAPSE: Wili the Min-
isterof AGRICUJLTURE be pleasedto state:

%

(a) whether any proposai has been
received from the Government of
Maharshtra for creating /Providing millions
of jobs in Rural Sector by 2000 A.D.:

{b) if so the detaits thereof; and

(c) the reaction of the Government
thereln? '

THE MINISTER OFf STATE IN THE
NMINISTRY OF AGRICULTURE (SHAI
ARVIND NTTAM: (2) e {c). Ne, such pro-
{ sbal has cen feceived from the Govemn-
reer. Of Manarasttra.

Envi: ynment Tlearane Policy

1106 DR. D VENYATESWARA RAO:
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Will the Mirister ot ENVIRONMENT AND
FORESTS oe pleased to state:

(&) whether the Govemment proposed
toreview the environmental clearance pclicy:

(b) whether it is proposed to give early
clearance to all pending proposals for open-
ing of new projects/industrial units keeping
a balance between protection of environ-
ment and development of the couniry; anc

{c} it so, the details of new guidelines
proposed to be issued to the Environmental
Appraisal Committees for early clearance of
pending projects?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRi KAMAL NATH): (a) to (c).
Environmental clearances are govemed by
statutory directions in legisiation, like the
Water (Prevention and Control of Pollution )
Act, 1974, Water {Prevention and Control of
PoMution) Cess Act 1977, Air (Prevention
and Control of Pollution ) Act. 1981 Environ-
ment (Protection) Act, 1986, and Forest
{conservation) Act, 1980 as also the execu-
tive instructions and policy statements like
the Statement for Abatement of Poilution.
Such clearances are being accorded based
on an assessment of impact of Projects.

The procedure followed for assessing
and granting clearance to projects aims to
ensure that development takes place in
harmony with environmental imperatives.
The projects are assessed and decided
within a period of three morniths trom the date
of receipt of requisite data. Projects are kept
pending oniy if such data and environmental
action plans are not furnished. Projects
presentaly pending with this Ministiy also
fall either under this category or have been
referred tc it only recently. As such, no new
gudelines are considered necessary.
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[Translation]

Supply of Foodgrains to Fair Price
Shops

1101. DR. RAMESH CHAND TOMAR:
Will the Minister of CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION be pleased to state:

{(a) the number of new ration cards
issued during last year in Delhi;

(b) whether despite the increase in the
number of ration cards, there is no increase
in the supply of foodgrains to the fair price
shops; and

(c) if so, the steps taken by the Govern-
ment to make foodgrains available at Fair
Price Shops in time for the consumers?,

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL
SUPPLIES,CONSUMER AFFAIRS & PUB-
LIC DISTRIBUTION AND MINISTRY OF
STATE IN THE MINISTRY OF COMMERCE
(SHR! KAMALUDDIN AHMED): (a) Delhi
Administration has reported that during the
year 1992, the number of foodcards issued
was 1. 96, 011.

(b) and (c). Allocation of foodgrains
(rice and wheat) to the UT of Delhi is of the
order of 92, 000 tonnes per month. Alioca-
tions of PDS items are made to States/UTs
including Delhi taking into account the over-
all stocks in Central Pool, inter-se require-
ments of States/UTs and seasonal factors
etc. PDS allocations are suppliemental ir
nature and are not intended to meet the {otai
requirement of any State/UT. The Supplies
of wheat and rice are lifted by the Delhi State
Civil Supplies Corporation from the godowns
of Food Corporation of india (FCl) and
delivered to the Fair Price Shops to ensure
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timely availability to the consumers.
[English]

Farm management

1102. SHRi  DHARAMANNA
MONDAYYA SADUL: Will the Minister of
AGRICULTURE be pleased to state:

(a) whetherthe Government have taken
steps in coordination with State Govem-
ments to remove deficiencies in farm man-
agement in order to overcome traditional
uncertainties faced by farmers;

(b) if so, the details thereof; and

(c) the steps proposed to be taken by
the Government in this regard during the
Eighth Five Year Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) to (c). The Govemn-
ment is aware of the deficiencies and tradi-
tional uncertainties in the Farm Manage-
ment partiucularly in the areas of availability
of inputs, farm credit, marketing price sup-
port and uncertainties due to monsoon and
weather aberrations.

To overcome these deficiencies and
also to raise the agricultural production,
besides crop contingency planning as well
as price and Market support, Government of
India in coordination with State Govts. is
implementing vanous thrust programmes
for incressing foosdgraing prouuction, viz
Speciai Foodarains Produicion Programme
(LSFPP)- Wheat, Maire & Mii .5 and Pulses,
integrated Prgramme fcr Rice Davelcpment
including minikit progia wne untur tnese
schemes. The oi:: crop uiecific
programmes {01 iNCtEasaG o £ 3ucton
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are Oiiseeds Production Programme, Na-
tional Pulses Development Programme,
Intensive Cotton Development Programme

and Special Jute Development Programme.
The programme has also been taken up for

increasing horticultural crops, fisheries as
alsolive stock and dairy products etc. These
programmes are likely to be continued in the
eighth l::ve Year Plan.

{Translation]
Air Conditioned Coaches

1103. SHRi CHETAN P.S CHAUHAN:
Wili the Minister of RAILWAYS be pleased
to state:

(a) the progress made in the manutac-
ture of air-conditioned three-tier coaches in
the country;

{bYthe number of such coaches likety to
be manutactured during the Eighth Plan;

fc) the lixely cost of manufacture of
each coach; and

(d) whether indigenous parts are likely
i 2 used in 15 rmanufacture?

THE MIN'STER OF STATE IN THE
MINISTAY OF RAILWAYS (SHRI K. C.
LEHYAYL (2:7he A C. 3-tier coah is pres-
=ntty in the 983ign stage.

i#Ygnd {” . Tha production Programme
2. Gnos vl be teridedfinown after comple-
vion of qans 7 the pooto-lvpe.

) vrs. S
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[English]
Mapila Bay Fishing Harbor Project,
Kerala
1104. SHRI MULLAPALLY

RAMACHANDRAN: Will the Minister of
AGRICULTURE be pleased to state:

(a) the progress made on the Mapila
Bay Fishing Harbour Project at Cannanore,
Kerala; '

(b) the total amount aliocated to the
project and the amount released to the State
Govermment so far; and

(c) the time by which the project is likely
to be completed?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHR!
ARVIND NETAM): (a) to (c). The proposal
for construction of a Fishing Harbour at
Mopla Bay in Cannanore district at an esti-
mated cost of Rs.564 lakhs was sanctioned
in January, 1992 and Rs. 50 lakhs was also
released in January, 1992 to the Govern-
ment of Kerala as central share. The State
Government has reported to have procured
two Weigh Bridge and finalised pre-qualifi-
cation tenders for construction of breakwa-
ters. The State Government has incurred
and expenditure of Rs. 15 lakhs on this
project. The project is to be completed n 4
years from the date of sanction of the project
i.e. by February, 1996 as per the sanction
communicated by the Govemment of India.

{Transiation)
Destth of Animais in Dethi Zoo
1105. SHRI TARA CHAND
KHANDELWAL:
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SHRI GURADAS KAMAT:
DR. LAL BAHADUR RAWAL:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether some rare animals died in

the Dethi zoo recentty due to n egligence on
the part of Zoo authorities

(b) if so,the details thereof;

(c) whether the Indian Veterinary Re-
search Institute have con ducrted orgens
tests,

(d) if so, the outcome thereof;

(e) the actiontaken by the Governement

against the persons held responsible there-
for; and

(f) the remedial measure taken/pro-
posed to be taken to prevent such incidents
in furture? ’

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
Recently two Afoircan rhinos died in the
national Zoological Park due io Gastro-
enteritis. Primae facie there had been no

neglegence in attending to the ailing ani-
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mals.
(c) Yes, Sir.
(d) Specimens have been found nega-

tive for HCN, Alakalods,, Nitrite/Nitrates,
Metals, Metal poisins. Which indicates, that
there was no food poisoning. More
laboluratory results are awaited.

{e} Does not airse.

(fy Sick animals are attended to and
veterinary care given by Qualified Veterinar-
ians. Measures to prevent unnaturai deaths
are strictly enforced. From time to time the
services of other veterinary experts are alsc
taker:.

[Engiish)
Construction of Warshouses

1106. SHR! SARAT CHANDRA
PATTANAYAK: Will the Minisier of FOOD
be pieased 10 state the number of ware-
houses constructed by the Central
Warehokusing Corporation during 1992-93
with locations thereot; State-wise?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAI): A statement is attached.
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[Transtation]

ﬁaﬂwayi.imbotwmwﬂauﬁbaghm
Dumka

1107. SHR! BHUBANESHWAR
PRASAD METHA: Will the Minister of RAIL-
WAYS bLe pieased to state:

{a) whether there is any proposal to link
Hazaribagh with Dumka by railway line for
the developmenrt of the tribal ared;

in) if 8¢, the details thereol; and
(¢} # not. the reasons therefar?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS 9SHRI K&
LENKA): (2) No, Sir.

(&1 Does not arise.

. c)Surveys carmed out in tiie past have

revealed that the proposed line wili require
huge investment but will have inadequats
iraffic potential. However, survey for new
fine 1o connect Dumka either with Manuar
- il or to tha Sahibganj loop has been taken
up.

[English)
Loans from Sugar Development Fund

1108. SHRIPRITHVIRAL! D. CHAVAX:
wili the Minister of FOOD be pleased to
state:

{a) whether the scheme for ioans from
Sugar Deveiopmant Furd (SDF) to sugar
mills tor deveioping irmgation potential in tha
arez of operaticn of the milllhas been
amended;

(b) if so, the reasons therefor,
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(c) whether this change has made the
projects unviable;

(d) whether the Government have re-
ceived representations from the Govein-
ment of Maharashtra in this regard; and

{e) if so, the action taken thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAl): (a) to (e). Loans from the Sugar
Development Fund (SDF) are prvided to
sugar undertakings for development of sug-
arcane in the area in which a sugar factory
is situated. The cane development schemes
include small and mincr irrigation projects
and S( asistance for such schemes is-
avaiiztle upto30% of the totai cost. How-
aver, mthe casa o Kothapur Typo Weirs (KT.
Weirs) and River Lt Imigation {RLi) shemes,
w are only partizi benefit fo the sche nes is
avaiiably for sugarcane cultivation,it was
decl“ed in Faruary. 1992 to limit SDF
assistacne i0 30% arid 15 % respectively of
the {ctai cost of these scharmes. After taking
to consiuaration varnious represeniatic s,
£ ws dacded in August 1992 to raise SOF
sasistane n the case of K.T Weirs ana ALi
gscheme: 1 {wo-thrids of the totai cost of
suct: schzmes, subiect to ceiling of Rs. Cne
crors. The Maharashtra Govermment have,
however, recuasted in November , 1992 for
further esn hac, of SOF assistance for these
scnemes upto 80% of the total cost. the
request of the State Govemment is under
consideration of the Central Govasmment.

[ Translation]
Price of Flour Bag
1109. SHRI PIAHESH KANODIA: Wil
the Minister ot CiviL SUPPLIES, CON-

SUMER AFFAIRS AND PUBLIC DISTR!-
BUTION be pleased to state:
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(a) whether the price of 10k.g. flour bag
has been increased;

(b) if s0, the mavised rates there if and
the reasons therefor;

(c) whether the Government are furtherr

considering %0 increase the price of the
flower bag; and

(d)jso.“mlmabﬂ'

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRSS PUBLIC DISTRIBU-
TION AND MINISTRY OF STATE IN THE
MINISTRY OF COMMERCE (SHRI

KAMALAUDDIN AHMED): (a) to (d). End

retail price of afta distributed through the
PDSndoadedbymesmeGovuuw
UT Administrations. The Central Issue Price
thMPDSmmmdmmy
Consequently, lhemdptwedmdls-
tributed through PDS in Delhi has been
increasd from Rs. 38. 90 to Rs. 43. 90 per
bag of 10 kgs with effect from 11.1.1993.
- Dethi Administration has reported that there
is no proposal for. further increase under
consideration.

Renewal of Ration Cards
SHRI ARVIND TRIVED!:

SHRI PANKAJ
CHOWDHRY:

1110.

Will the Minister of CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC DIS-
TRIBUTION be pieased to state:

(a) whether renewal of ration cards for

the next two years in Dethi is being made on

(b) i 30, whether the material for the
renewal of ration carrds has been provided

%o the Fari spice Shop-keepers free of cost;

(c)loo.Mmoqumhm
recieved any complaint that these Fair Price

Shops are charging money from the con-
sumers for these material;

(d) ¥ so, the steps taken or proposed to
be taken agaisnt those F.PS. and

(e) ¥ not the reson therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-

" SUMER AFFAIRS& PUBLIC DISTRIBU-

TION AND MINISTRY OF STATE IN THE
MINISTRY OF COMMERCE (SHRI
KAMALAUDDIN AHMED): (a) Yes, Sir

(b) Yes, Sir.

{c) to (e). Dethi Administration has re-
ported that an anonymous complaint afgaisnt
two FPSs and one kerosen dil Depots was
received. The complaint was found in cor-
rect an enquiry.

(Enghsh]

Pending Cases of Crop insuracee
Claims

SHRI DILEEPBHAI
SANGAHANI:

SHRI SIVRAJ SINGH
CHAUHAN:

SHRI ’
PRAKASH:

1111,

SHASHI

Wil the Minister of AGRICULTURE be
pleased to state:

(a) whether some claims for payment
under Crop Insurance Scheme are pending
with the insurance companies;
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(b) ¥ so, the number of such cases

perding during the last two years alongwith
the amount involved, State-wise; and

(c) the steps taker or proposed ot be
taken by the Govemment for the speedy

dispodsal of Crops Insurance claims?

THE MINISTER OF STATE IN THE

MINISTRY OF AGRICULTURE (SHRI
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ARVIND NETAM): (a) Yes, Sir.

‘(b) A statement attaghed.

(c) Govemment of India and the Gen-

“eral Insuracne Corporation of India Ltd.

(GIC) have beenregularty pursuing with the
State govemments to sent yeld date in time
and also release their 1/3rds share
expeditionsly avoid delay. o
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Produsiicn of Gropas
1112. SHRI  VILASRAO

NAGNATHRAO GUNDEWAR: Will the
ister of AGRICUTURE be pleased o

(a) the area under grape orchards in the
coucntry, State-wise; ’

(b) the production of grapes in the

(c) whether any programme has been -

chalked outto improve the quaniity of grapes
and to increase area under s cultivation;
and
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(d) # 50, the details thereof?-

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM):(a) and (b). As per
infroamtionm available from Director of
Horticulture/agriculture.. 8 rough estimates
on state-wise area and production of grapes
for 1990-91 and 1991-92 is given in the
attached statement :

(c) and (d). Under the Central Sector
Scheme on fropical and arid zone fruits,
assistance is being provided for muiching
and drip irigation etc. for furit crops includ-
ing grapes to improve their production,
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[Translation)

Clearance of Forest land for
Rehablitation

1113. SHRIMATI PRATIBHA
DEVISHINGH PATIL: Wil the Minister of
ENVIRONMENT AND FORESTS be

pleased to state:

(a) whether the State Government of
Manarashtra has fmished the requistite
infroamation regarding diversion of 1500
hactares forest land for rehabilitaiton of the
peopile displaced by Sardar Sarovar Project;

(b) if so, the detaails thereof; and

(c) the action taken by the Govemment
thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRi KAMAL NATH): (a) and (b).
Yes, Sir. The details sought by vide Ministry
of Enwisoment & Forests letter dated 24.11.92
have been fumshed by Maharashtra State
Govemmentvide their letterdated 12.11.92.

(c) after careful examination of the pro-
posal, it has been rejected on 1.2.1993
under the Forest (Conservation) Act, 1980.

[English
Statutory Price of /Sugarcane

1114. SHRi SOBHANADREESWARA
RAO VADDE: Will the Minister of FOOD be
pleased to state:

(a) whether the Govemment have an-
nounced the statuary minimum price of
sugarcane for the current season keeping in
view ali the steep escalation in cost of
production;
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(b) it so, the details thereof; and

(c) if nat, the time by which revised
statuary minimum price of sugarcane is
likely Yo be announced?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHJRI KALP NATH
RAI): (a) to (c). The Govemment have al-
ready announced the Statutory Minimum
Price of Sugarcane for 1992-93 season at
Rs.31/-per quintal and the advance price for
1993-94 seasons at As. 32.50 per quintal
under the provisions of the sugarcane (Con-
trol) Order, 1966, Both these prices are
linked to a basic recovery of 8.5%, with
proportional geemium for every 0.1% in-
crease in recivery above that level.

World Bank Assistance of Develop-
ment of forests

1115. SHRI HARIN PATHAK: Will the
Minister of Environment and Forests be
pleased to state:

(a) whether Government of Gujarat has
submitted any proposal for development of
forests and improvement of environment
with the World Bank assistance;

{b) whether the project has been ap-
proved; and

(c) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) to (c). The
State Govt had earlier sent a project pro-
posal titled “Integrated Forestry develop-
ment Project”. Phase |1l. Under the project,
it is proposed to cover 230795 ha. area of
land and to distribute about 250 million
seedling to local people for planting on their
land. The main objectives of the project are
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to restore the environmental balance, pro-
mote tree-planting, improve the fertility and
the productivity of the forest areas, adoption
of intensive soil conservation and water
harvesting measures, use of alternate and
non-confessional energy devices atc.

They project proposal has been oposed
to the world Bank for provision of financial

assistance.
[ Translation)
Lalitpur-Satna and Reewa-Singrauli
raitway Lines

1116. SHRI RAMESHWAR PATIDAR:
Will the Minister of Raflways be pleased to
state:

(a) whether the Government have ap-
proved the constructionot aftpur- Khujaraho-
Santa and Reewa-sngrauli railway lines
with a view to promote regional and tourism
development:

{b) it so. the details thereof and the
estimated cost of the project;

(c) when the work is likely Lo start; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE

MINISTRY OF RAILWAYS (SHRI K.C.

LENKA): (a) No, Sis.
(b) Does not arise

(c) and (d). Survey for this line has been
taken up at a cost of Rs. 33 lakhs. Further
action will depend upon there results of the
Survey and availability of resources in the

coming years.
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Development of Stapes

1117. SHRIANAND RATNAMAURYA:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Government have de-
cided to take up the development work of
Stupas with the assistance of Japan:

(b) if so, the details thereof: and

(c) the procuress made in other
schemes for development of Buddhist pal-
aces with Japanese assistance?

THE MINISTER OF HUMAN i<
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Yes Sir.

(b) The Development of Buddhist Monu-
ments at Sanchi and Satdhara in  Raisen
District of Madhya Pradesh are under con-
sideration for undoing by UNCESCO/JAPA-
NESE TRUST FUND FOR PRESERVA-
TION OF CULTURAL HERITAGE.

(c) The implementation of the Ajanta
Elora Development Scheme has been taken
up with assistance of Government of Japan
under Overseas Economic Cooperation
Fund.

Protection to Green Aroas
1118. PROF. PREM DHUMAL : Wilithe
Minister of ENVIRONMENT AND FORESTS

o plensedt 1o ctate

(a) whether due iatection is being
given to the green arcas in the Caputal,

(b) if not, the reasons thesefor; and
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(c) the action taken in this regard?

THE MINISTER OF STATE

OF THE

MINISTRY OF ENVIRONEMNT AND FOR-

ESTS (SHRI KAMAL NATH): (a)
(b) and {c). Does not arise.

Encroschments on Rallpey

Land

1119.DR.KARTIKESWAR PATRA: Wl
the Minister of RAILWAYS be pleased to

mywmmmmm
ceding three years and the numbe¥ of such
cases identified therefor till date, zone-wise

_dotails;

() whether the existing cases of en-

(C) # 50, the details thereof?

state: THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
(a) the number of encroachments and  LENKA): - ' ,
(a) Railway Number of encroach- Number of
ments removed encroachments
during the preceding identified for
three years removal, tifl
date
Central 3, 625 29, 781
Eastern 4,313 14,035
Northern 9,843 38, 305
North Eastern 909 27, 607
Northeast Frontier 1,054 32,289
Southem 873 1,922
South Central 144 9, 741
South Eastern 437 18, 569
Western 5118 12, 895
(b) No. Sir. Superfast Train between New Dethi and

(c) Does not arise

Gaya

1120 SHRIUPENDRANATHVERMA:
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" Will the Minister of RAILWAYS be pleased
to state:

(a) whether there is any proposal to
introduce any new superfast train between
New Dethi and Gaya; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE

MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) No, Sir.

(bjDoesnotarise.

Foreign Assistance for Flood and
: Drought Projects

1121. SHRIKASHIRAM RANA: Wilithe
Minister of AGRICULTURE be pleased to
state:

(a) whether the Government have re-
ceived any assistance from foreign coun-
tries for flood and drought projects during
1992;

(b) i so, the details thereof, country-
wise; and

(c) the total amount allocated to varnious
projects, project-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) No. Sir

(b) and (c). Do not arise.
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[Transiation] -

- Production of Potstoes

1122. SHRI RAM PUJAN PATEL: Wil
the Minister of AGRICULTURE be pleased
to state:

(a) the production of potatoes in the
country during the last two years, State-
wise;

(bjmmpmmmp-
tion of potatoes in the country;

" (c) whether negotiations have been
heldwuhanycomttyngardngo:poﬂo(
potatoes; and

(d) if so, thenamoﬂhosem
export price and the variety of potatoes
which have export potential? '

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIEND NETAM): (a) State-wise produc--
tion of potatoes in the country during 1990-
91 and 1991-92 is given in the attached
statement.

(b)No authentic ‘estimates have been
made on the consumption of potatoes in the
country; However, about 60-70% potato
produce is consumed. .

(c) and (d). Yes, Sir. National Agricul-

- tural Cooperative Marketing Federation of

India Ltd., (NAFED) seconded in getting
orders for export of 1500 MT of table potato
from Agricultural Marketing Board, Moka’
(Mauritius) at US $ 255 per Metric tonne
(cost and faight). Potato varieties ha\;ing
exportpotential are Kutri dyoti, KutriChandra
Mukhi and Kufn Badshah.
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[Engkish)

Exclusive Credit Body for Self-Em-
ployed Women

1123. SHRIMATI SHEELA GAUTAM:
SHRI RAJESH KUMAR: -
SHRIMATI BHAVNA CHIKHLIA:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
[s-cateN

(a) whether the Nationsl Commission
on self-employed Women in its report has
recommended for the seting up of an excly-
sive credit body for the poor and self-em-
ployed women, which may be effectively
linked with voluntary agencies; and

(b) if s0, the steps taken by the Govern-
ment 0 implement the recommendations?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF WOMEN
AND CHILD DEVELOPMENT) (SHRIMATI
BASAVA RAJESWARI): (a) Yes, Sir

(b) Government has prepared m'

finalisation a proposal for setting up a Na-
- tional Credit fund Women.

DMVTrains in Orisss

1124. SHRI GOPI NATH GAJAPATHI:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether the Government have any
~ proposal to introguce Diesel Multiple Unit
(DMU) trains between Khurdha Road and
Cutback in Orissa; and

(b) ¥ gp, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.

LENKA): (a) and (b). The proposal is under
examination. -

mfm
1125: SHRI SUDHIR SAWANT: Wil
the Minister of AGRICULTURE be pleased
10 state:
(3) whether National Cooperative De-
velopment Corporation has designed any
() i 80, the detalls thered?; and

(c) it not, whether the Govemnment
propose 1o formulate any such sciieme 1
promote cooperative farming for the ben-
efits of small and marginal farmers?

. THE MINISTER OF STATE IN THE
MINiISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) No, Sir.

{b) Does not arise.

~ {c) No, Sir.

Upper indravati Project in Orissa

1126. SHRI SRIBALLAV PANIGRAH!L:

- Will the Minister of ENVIRONMENT AND

FORESTS be pleased to state:

(a) whether the authorities of the Upper

* Indvati Project in Orissa have taken up

studies and surveys on various environ-
mental aspects for evolving comprehensive
environmental mariligement plan:

(b) is so, the details thereof, and

{c) the reaction of the Govemnment
thereto?
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THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONEMNT AND FOR-
ESTS (SHR! KAMAL NATH): (a)to (c). The
Project Authoristies have initiated surveys
on various envirgnmental aspects with a
view to prepare comprehensive Environ-
mental Management Plan, for catchment
area treatment, rehabilitation, compensa-
tory afforestation, health aspects etc. Com-
prehensive Management Plans, however,
are still to be submitted by the project au-
thorities.

A muhi-disciplinary Monitoring Com-
mittee, constituted in November, 1990, is o
oversee the implementation of mitngative
measures.

Experts Report on Chitka Prawn
Culture Project

1127. SHRiI RABI RAY: Will the Minis-
ter of ENVIRONMENT AND FORESTS be
pleased to state:

(a) whether the Government sent two
experts recently to Orissa to study on the
ecological balance of Chitk Lake on account
of setting up of the Chilka Prawan Culture
Project;

(b) if s0, the details thereof inciuding the
details of the report submitted by the ex-
perts: and

(c) tr;e steps the Government taken on
the report?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONEMNT AND FOR-
ESTS (SHRI KAMAL NATH): (a) A three-
member team of the Ministry of Environ-
ment & Forests visited Chilka lake on No-
vember 30 and December, 1, 1992, to as-
sess the current status of the Prawn Culture

Project.
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(b} The team visited the project area
and had discussions with the State officials
and the project proponents. The main find-
ing of the team were:

() The construction work has been
suspended in accordance with the
advice of the Ministry of Environ-
ment & Forests. )

(iy Two shrimp farm ponds had been
constructed with permanent
bunding., out of proposed six ponds
under the project.

{#) The total water requirement for the
farm ponds is proposed to be met by
ground-water extraction . This
may have adverse impacts on
ground-water availability and-hence
detailed hydrofogical studies are
needed for assessing the impact on
ground-water.

(v) Theeffiuent discharge from the tarm
ponds may seriously effect the wa-
ter quality.

(¢) The State Government was advised
that no construction or other work on the
project should be undertaken till an environ-
mental impact assessment study is carried
out by a multi-disciplinary group.

Dalli-Rajhara Raitway Line

1128. SHRI CHANDULAL
CHANDRAKAR: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the report for construction
of railway line from Dalli to Rajhara in Durg
District (Madhya Pradesh) has been sanc-
tioned;

(b) if so. the estimated cost thereof and
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when the work is likely to start; and

(c) i not, thve reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) No, Sir.

(b) Does not arise.

(c) The proposed line is a single user
line required by Steel Authority of India
Limited (SAIL) , for movement of iron ore to
Bhilai. Cost has been advised to Ministry of
Steel. Work can be taken up as and when
Ministry of Steel/SAIL arrange funding for
this line.

Bridge over Sarju near Faizabad

1129. SHRI SHYAM LAL KAMAL: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether any survey has been con-
ducted to examine the feasibility of con-
struction of a railway bndge over Saqu river
to link Faizabad with Lakarmandi in Uttar
Pradesh; and

( b) # so, the salient feactures of the
survey report?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) Yes, Sir.

(b) The survey has revealed that the

bridge will have 17 spans of 61 metres each
and will cost about Rs. 38 . 06 crores.

[ Transiaion]
Transiation of Holy Quran

1130. SHRIMOHAMMAD ALIASHRAF
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FATPMI: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) whether the Government have pro-
vided any financial assistance for transla-
tion of Holy Quran in different indian lan-
guages,

(b) if so, the details thereof; and

(c) the languages in which the trans-
lated copies are available?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) No Sir.

(b) Does not arise.

(c) According to information given by
Markazi Maktaba Islamito the National Book

Trust, several prifate Origanisations have

published translations of the Holy Quran in
Hindi, B k. Gujarati, K 2, Marathi,
Punjabi, Tamil, Telugu and English.
|English]

1131. SHRI K.V.R. CHOWDARY: Wil
the Minister of RAILWAYS be pleased to
state:

(a) the details about the survey con-
duoted for construction of kakinada-Kotipalk
railway ine; .

(b) the estmated cost of the project;
and

(c) when the work is likely to start
thereon?

THE MINISTER OF STATE IN THE
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MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) and (b). Survey for restoration
of Kakinda-Kotapalli railway line was carried
outin 1987. The cost of 44 kms. long length
of new BG line was then estimated at Rs. 22."
§ crores with a rate of retum of 6 .56%.

(c) Updating of the earlier survey has |

been included in the Budget of 1993-94.
Further action will depend on the results of
the updated a survey and availability of
resources in the coming years.
Karur-Salem Rail Link

1132. SHRI N. MURUGESAN: Will the
Minister of RAILWAYS be pleased to state:

(a) whether there is -any proposal to
tween Kuaur and Salem via Mamakkal ; and

m)l».m“wwm
the project is likely to be approved?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) No, Sir.

() Does not arise .
[ Transiation}
dehsh

1133. SHRISURYANARAYAN YADAV:
Will the Minister of AGRICULTURE be

pieased to state:

(a) the quantity of fertikzers aliocated to
Bihar by the Union Government for the
current Rabi crop season;

(b) whether the allocaied quantity is
sufficient to meet the requirement of Bihar;
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(c) i not, whether the Govemment pro-

pose to supply more fertilizers to Bihar; and
(d) i 0, the details thereof

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) 5/ 30 lakh tonnes of

* urea was allocated to Bihar during Rabi 92-

93 season. Allocation of Phosphatic and
25.8.92, as these fertilise have been decon-
trofled. )

(b) 1o (d). Against an allocation of 5. 30
lakh tonnes, 4.75 lakh tonnes were made
available to the State up to 10th February,

. samdmaesmpoﬂedbymamfactureé

were 4.12 lakh tonnes. Further quantities of
urea are being moved to Bihar against alio-
cation.

[English] -

Maisvenance of Books at National
Library, Caicutta

1134. SHRIMATI BIBHU KUMAR! DEVI:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether valuable books at the Na-

. tional Library of Caicutta are not being main-

tained properly and valuable material has
been damaged as a result thereot,

(b) if s0, the steps proposed to be taken
in this regard; and

(c) the asriount sanctioned to the Li-
brary for purchase of books and their main-
tenance during 1991-92 and 1992-93 and
the amount utilised in each year.

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
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SINGH): (2) No, Sir. (b) Does not arise.
{c) Year amount earmarked amount actually
spent
1991-92 Rs. 63, 00, 000/- Rs. 84, 71, 176/-
199293 Rs. 100, 00, 000/ Rs. 101, 58, 475/
’ Supto 20-2-93)
Agricultural Land

1135. SHRI KODIKKUYNR. SURESH:
Wiit the Ministar of AGRICULTURE be
pieasad in state:

{a) the estimated cacres of agricuhiural
land convented for non-farmm activitias during
toe last three years, year-wise and State-
wisa; and

(b) the preventive steps taken or pro-
- posed to be tsken by the Government o
protect the agricutture! lend?

. THE MINISTER OF STATE IN THE -

MOSTRY OF AGRICULTURE (SHRI
ARVING NETAM): (a) There is a consider-

able time lag in the availability of land use -
statistics from differont States. A statement
giving increase/decrease in area put to non-
agricultural uses over the previousyeer for
the iatsst svailable last three years is an-
nexed.

(b) The National Land the Use Policy
Outiine which has been brought out by the
National Land Use and Conservation Board
(NLCB). has been circutated amongst the
State for implementation. This National Land
Use Policy Outline emphases on preventing
diversion of agricultural land to non-agricul-
tural purposes andthis is alsobeing purshed
thorough State Land Use Boards set up in al
the States and Union Territories in the
country.
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Noise Pollution

1136. SHRI AMAR ROY PRADMHAN:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether the some important inter-
seclions have been identiied as having
noise level more than the permissible limits
in Delhi and another parts of the country;

(b) i 50, the details theveot: and

(c) the steps taken by the Govemment
to check noise poliution in the country?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONEMNT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (). A
survey conducted by the Central Pollution
Control Board in various metropolitian cities
in the country reveals that ambient noise
levels at some of the heavy traffic intersec-
tions have been found to exceed the pre-
scribed standards. In Delhi, the imporant
intersections having excessive noise level

are the following; ITO, Kashmere Gate,

Kingsway Camp and Mooichand.

(c) The stens taken by the Government
to control noise poliution includes: *

() Noise limits have been prescribed

for automobiles, domestic appli-
ances and construction equipment

* tobe adopted at the manufacturing
state. Noise limits be for apph-
mmwnnu
met by 1993.

(i) Code of practice for controling
noise pofiution from sources other
than industries and auto-

mobile, have been evolved by the .

Central Poliution Control Board.
These areas include; public
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address system, air craft operation
and bursting of crackers.

(%) Other measures 1o control noise
include declaration of silence .
zones, regulating the use of
of loud homs in vehicles, regulat-
ingthe movement of heavy ve-
from residential areas.

Catering Facilities in Trains

1137. SHRI RAMESH CHENNITHALA:
Wil the Minister of RAILWAYS be pleased
fo state:

(a) whether the Government have any
proposal to introduce catering van in all
trains running more than 1500 kilometers;

(b) i s0, the details thereo: and.

(c) i not, the reasons therefor ?

THE MINISTER OF STATE IN THE

‘ MINISTRY OF RAILWAYS (SHRI K.C.

LENKA): (a) No, Sir.
(b) Does not arise

(c) Pantry Car service is provided only
oncertain selected MailVExpress trains where
adequate catering through static units
enroute is. not feasible. This is further sub-
ject to the availability of Pantry Cars as well
as room on traing.

[ Transiation}
Biclogical Control of Hellothis
1138. SHRIMATI DIL KUMARI

BHANDARI: Wil the Minister of AGRICUL-
TURE  be pisased f0 state:
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(a) whether the indian Council of Agri-
cullural Research and United States Devel-
opment Agency had jointly sponsored some
workshop on biological control of heliothis in
the past;

(b) ¥ so, the detsils of recommenda-
tions made in the workshop;

(c) whether these recommendations
have since been implemented; and

(d) i 80, the details thereol?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHR!
ARVIND NETAM): (a2} Yes, Sr.

(b) Beswes utilizieg dha oxisting knowl-
ouge, the workshop recariwnendead further
resaarch n ths follosing five ditiorent sreas
taievant 1o s bulogeeal control of Helioths-

1. Measunng and kodeing the efiect
of natural enemies on Hanothis SPP.
poputations.

2. Distributton of Hediothis and their
natural enefmes angd host plants.

3. Expioration, importation and es-
tablishment of rew eflective natural en-
emies of Hehdins.

4. increasing the eftectiveness of
natural enemies oy supsrassion of Heloths
populatices

3. Iniograton of bicionica crotrohinto
I OIeChen Sy TS

1dy As @ foltow upr =chion @ jors g oap

meeting for project development was
organsied and following three projects have
been formulated:-

(1) insecticide resistance management
in Heliothis akmigera. (at 6 centres)

(2) Development of better pesticide
application fechnology (PAT) at 2 centres)

(3) Development of integrated pest
management (IPM) packages under selec-
tive crop conditions (at 6 centres).

These three projects have been con-
sidered by scientiic panel for Entomology

"and are now at final stages of clearance for

financial support from cess funds of the
ICAR.

Formation of indian Agricuitural
Service

1139. SHRIMATI KESHARBAI SONAJI
KSHIRSAGAR: Will the Minister of AGRI-
CULTURE be pleased to state:

{a) whether the agriculture scientists
from ali over the country are demanding for
setting up of an Indian Agriculture Service;
and

{b) it so. the: react:on of the Govemnment
tirety?

T MINIETER OF STATE iIN THE
MMISTRY OF ACRICULTURE (SHRI
ARVIND NETAME (o) Se No demand for
sefhug up of 2n indian Agnculivre Service

' ] ed by "na Indian Council o
7 ggncultural sci-

sy DOes ROt anse.
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[Enghish)
National Research Centre for oil Palm

1140.SHRI G. MADEGOWDA: Willthe
Minister of AGRICULTURE be pleased to
state:

(a) the number of States who have sent
proposals for setting up of National Re-
search Centre for Oil Palm;

(b) the steps taken or proposed to be
taken by the Government for setting up of
such cenires; and

(c) the names of places where such
research centres are in existence?

THE MINISTER OF STATE IN THE
MINISTRY OFf AGRICULTURE (SHR!
ARVIND NETAM): (a) Sir, Five states have
offered sites for setting up the National
Research Centre on Oit Paim.

{b) The Indian Council of Agricultural
Research fas constituted a site selection
team for recommending the best site from
amongst the site offered by the States.

(c) Presently, research on oil palm is
being carried out at Palode (Kerala),
Aduthurai (Tamilnadu), Gangawathi
(Kamataka), Mulde (Maharashtra) and
Vivjayarai (A.P.)

[Transiation]
National Seeds_ Cooperation
1141. SHRI MOTILAL SINGH: Wiil the
Minister of AGRICULTURE be pleased to

state:

(a) whether the a¥ention of the Gow-
emment has been drawr fo the news tam
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captioned “NSC Drifts Rudderless” Appear-
ingin the Hindustan Times dated December
13, 1992,

(b) if so, whether Government have
instituted an inquiry to examine the causes
of loss suffered by NSC (Nationals Seeds
Corporation) since its inceglion;

(c) if so, the details thereof indicating
the corrective . measures recommended
thereto; and

(d) the reactior: of the Govemment in
the wake of recemmendations made by the
inquiry committee?

THE MiHISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRi
ARVIND NETAM;): (a) Yes. Sir.

{d) The Government had in 199C un-
dertaken a dizgnostic review of tha Nationas
Seeds Cormporation through a team of pro-
{esséonal management consultants in order
to improve the workiig of the corporatiort.

(c) The consultants in their report have
suggested several remedial measures to
improve the efficency of the corporation.
The major recommendations relate to in-
creased productiors and marketing activi-

. ties, financia! restructuring of the corpora-

tion, conisolication and adjustment of field
offices and staff levels in keeping with re-
vised productior: and marketing activities.

(d} Based cv: the findings and recom-
mendticrs of the consultants a time bound
action plan has been drawn un which is new
under implementation.

Comversion of Latur-Miraj
Railway Line

1142 SHRI YASHWANTRAO PATIL:
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Wit the Minister of RALWAYS be pleased
¢ state:

{a) whethe; the Government have
started the work for conversion of Latur-
Kurduwadi-Pandarpur Mirej railway section
into broad-gauge; .

{12} if so, the details in this regard; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS {SHR! K.C.
LENKA): {a}) The work will be taken up in
1993-94.

() Conversion of Miraj-Matur NG fine

into BG and its extension uptc Latur Road

(359 kms.) is estimated to cost Rs. 225
crores.

(c; Does not anse.
{English}

Vocational Courses at Undergraduates
Level

1143, SHRI SHASHI PRAKASH: Wilt
the Minister of HUMAN RESOURCE DE-
VELOPMENT be rideased to state:

(2} whether the vocational courses at
the undergraduate level introduced by the
University Grants Commission are need-
based and socially relevant:

() whethat such courses have not
been found jobr oriented;

{c) & so, the reasons therefor; and
(d} the detads of action plans to tone up

vocationasl courses to meet the require-
mants of ich?

PHALGUNA 11, 1914 (SAKA)
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THE MINISTER OF HUMAN RE-

"SOURCE DEVELOPMENT (SHRI ARJUN

SINGH): (a) to (d). According to the informa-
tion fumished by UGC. the Commission
provides financial assistance to the eligible
universities for restructuring under-gradu-
ate courses in Arts, Social Sconces and
Scnces to link them with work, field/practical
experience and productivity. The Commis-
sion also provides assistance for introduc-
tion of courses in computer Science; Elec-

. tronics; Home Science; Management and

Mass-media commwunication which equip
the students with vocational skills. UGC has
appointed an Expert Committee to inde"hfy
vocational courses so as to provide continu-
ity at under-graduate levei to the students
from the vocational stream at +2 level.

lllegal Universities

1144.  SHRI RAM NAIK:

SHR! MOHAN SINGH
(DEORIA):

SHRI SRIKANTA JENA:

SHRI SUREDNDRA. PAL
PATHAK:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pieased to
state:

(a) whether attention of the Govem-
ment has been drawn to the news item
regarding list of illegal universities circulated
by Government of Maharashtra printed in
daily Janastta 9Hindi), Mumbai Novesrnber
6, 1992;

(b} it so, the tacts thereof; and

(c) the action takenfiroposed to be
taken agair_\st these illegat universities;

THE MIMISTESR OF RURM™© §E-



.mmm

SOURCE DEVELOPMENT (SHR! ARJUN
SINGHM): () and (b). According to the infor-
mation received from Government of
Maharshira, the University Grants Commie-
sion in their letter to Education Secretara of
concemed Sates/Union Terfories for-
warded 8 copy of the press release which

appeared in some national newspeper in |

early August 1992, together with a copy of
the st of fake univergities, The Conmmission
requested them to give wide publiclty in the
State 30 that the students may not be duped

by fake universitics. Aiuolﬂnulnalu--

tions is given in the

(c) (i) The UGC has been lssuing Press
notes form time (o ime, waming, students
and general public against these sell-styled
and fake universites. The latest was issued
on 15th July, 1992 which appeared in some
national daliies in early suggest 1992. Vice-
Chancsliors of indian universities have also
been advised 1o caution students not to take
admission in such self-styled and fake uni-
Statd Govemment UT Administrations 0
keep a stiuct vigil and prosecute such insti-
tutions for violation of UGC Act, 1958 and
other penal laws. University Grants Com-
mission has fiidd court Cases agains: soma
institutions.

(i) Te ct.ezx growth of fake univarsities,

Guvernmmnt has already introduced an

Amendment Bilitc e UGC Act, 1955 in the
Parvamen [roagng for impns nment anc
enhaniel v,

3TATEMENT

b Matnt University
Viskwavgyaleye Larkhangs {Rinaky

2. Mapmila  Gram  Vidyspithf
Vickmorcydovs (Worien's Universty)
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Prayag, Allshabed (U.P.)

3. Varanasaya Sanskrit

Vishwavidyaleys, Varanssl (U.P)

4. Commercial University Lid., Darys
Ganj (Delhi)

5. Testator Research University,
Bondiany-Kanur (T.N)

6. indian Education Councll of U.P.
Lucknow (U.P.)

7. Gendhi Hindi Vidyapith Prayag,
 Kiishabad (U.P.)

8. National University ot Electro Com-
(lgx Homepetivy, Kanpur {U.rP)

9. University of Newjerusalam,
Kuthuparamba, Cannore (Kerala)

10. Netaji Subhash Chandra Boss Uni-
versity (Open University) Achaliai,
Aligarh(U.P.)

11. World Socia!l Work University,
Perunzhi (Kerals).

12. Shrimati Mshadevi Verma Cper.
University, Mughal Sare: (U\.P.)

13. DD Sanekrit University, Puthur
Tnchi(Tami! Nadu).

14. Bharai'y: Sikshant ershas, {U‘P,)
Open Vishwa it 5. . 2

35, Arya Univarsty Srinagay (J8 K}

6. Bigle U»rvef‘ﬁ, Ambur (Notih
Aiat)

17 Easie:d Oybrodoy ’Jm\re‘sm(‘
Avdrr NOns Arcoty
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18. Gilobe Univeriety of Sclence,
. Kumbakonam (Tamil Nady).

19. &m:wm
(Woraln).

20. National Univesity, Nagour (M.P.)

21. Sell-Culture
Kizhanattam (Kerale)

Univeristy,

22. Unhed Nations University (Deéhi)
23. Vocational Univesity, Delhi.

24 SL Ravides Vishwavidyaiays M.
mreipur. Bajand Shahr. (U.P)

25. Uttar Pradesh Vishwavidyalay Kosi
Kalan, Mathura (U.P.)

26. Maharana Pratap Shikshs Nikeian
Vishwavidyalaya, Pratapgarh (U P.)

27. Raja Arabic Univerity, Near Nagour.

| Translation)
Ressarch worx in indian Languages
1145, SHRI BHOGENDRA JHA: Will
the Minister of HUMAN RESOURCE DE-
VELOPMEN1 be pleased to siate:

(a) the names uf the vanous insar.
Languag-s porm.ites tor research week i

THE MINISTER OF HUMAN RE-
SOURCE DEVELDPMENT (SHRAI ARJUN
SINGH); (8) %0 (). The informetiuon is beng
collected and will be laid on the Tanie of the
House.

. Sun-Flower Cultivation in Uker
Predosh

1146. SHRI SURENDRA PAL PATHAK: Wal
the Minister of AGRICULTURE be plessed
to state:

(a) whether there is any proposad 10 promote
sun-flower cultivaticn in {Nter Pradesh;

(b) ¥ 9o, the details thereof;

(c) names of the districts in UP. to be
included in this proposed action plan; and

(d) the amount of financial assistance sar-
marked for tiiat State unger the said plan?

THE MINISTER OF STATE IN THE MIN!S-
TRY OF AGRICULTURE (SHRI ARVIND
NETAM): (a) and (b). Yes, Sir. The Govom-
ment of Uttar Pradesh has proposed to
cover 90,000 hectares unde: sunflower ;n
1993 symmer (Zaid) season.

() The districts selected 15i the projremme
are Farrukhabad. Etawal:, Ko.:ipus ¢hat’
Mampur Etah. Ghazich.se Lh:nao. e
Sngd ;‘g‘(i'

d) Undeqine Ceroaty Sponsoxaddrsse 1s

ditferent Univers e, Brouuction &1aqramm {GPH ar. arsvirs of'

R 61000 01 Wit Tnaven mrrd of Brigkia !
ghareol “s. @03.L0 larts Ond).$itie Shovee,
ofAs. 12100120 bag bewr. Sanch v fov
B car 1992-65 fouvreased 4 fie Pyadd Aeriar
of m!%ee."i draachyn .ﬂ-vfk_,mﬂhf FAU00 w

A

() the mumoct Of suut univesties,

1) whather Wiashi is being 1ausit al
pasi grauste lovel a0y vhen ity Coun-

‘1’501 &nd
10, if 86, Hhe deoduW?

.fu'l.‘l"'f. t

Comram™he Mn—% up.of Terets O 4
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and Hotel Facilities in the Coaatal
Areas

1147. DR. SUDHIR RAY: Will the Minis-_
ter of ENVIFONMENT ANG FORESTS be
pleasedto refer iothe reply given to Unstamed

Question No. 1302 on December 1, 1992

and state:

{(a) vhether the Expert Commiltee set
up by the Government for reviewing the
presard regulations and nonms regardifg
se'tingup of louiism and sk facilities inthe
coasta! araas has submitted #ts vepont;

(1} if s0, the recommendations made by
the Commities;

{c) the reaciion of the Govemment
thereto; and

() if not. the time by whick: the reportis
likely to be submitted?

THE MIN!'STER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRi KAMAL NATH): (a) Yes,
Sir.

(k) Fecommendations made by the

Committee are as giver in the statement
attached.

(c; The repcit is being examinesd by the
Goveaminess.

(d) Does nut arise.

STATEMENY

Fecor mencations of tive Expert Com-
rdties ofy vistier § Henea

1. Dagt of o No Cewnlpomait Zone
{(Hing:
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The present provision of 200 m. in cass of
sandy peaches, should not be disturbad. In:
case ¢i sandy beaches, should not be dis-
wrbed. In case of rocky or hilly coastiines,
relauation in the 200 m. rufes may be made
on a case-lo-case basis with specific ap-
provial of the Ministry after camrying out the
necessary Erwgonmanta: impact Assess:

2. Demarcation of the High Tide Line
(HTL)

A uniform approach sheuid be adogptec
m at parts of the country after deciding the
dar:rcating authority. Demarcating author-
ity as welt as the coastal states should be
inforrned that the HTL would be a same as
“high water-line”.

3. Depth on NOZ along Rivers, Cregks
an Backeaiers

This provision should e redrafted for
clarity and practicability of itz appticatior
aong the river side lands.

4. Drawal of Ground Water in tho NDZ

Thore is no need to mak = any changes
n the existing provisions regarziing ground
water extraction,

5. Land Use in the NDZ

» (a)landscaping including dressing and
altering of sand dunes within the NDZ should
be permitted.

(b) only five fencing should be permit-
ted around lands in the NOZ and

(c) while tennis counts and other play-
g lickt are permissible within the NDZ,
SWEMWAING pools arg not.
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6. Height and FS! Reguiatrons

(a) there is no need to change the
exisling reguiations regarding the height ot
hotel buildings.

(b) the FSi should be caiculated on the
basis of the area of the entire plot, inciuding
that portion of it which falls wathm the NDZ,

(c) a basement may be akowed {0 be
built under the hote! buildings provided a ‘No
Objection Cenrtificate’ i1s obtamned from the
State Ground Water Authortly that it will not
adversely affec! the iree How of ground
waler in the area, anc

(d) the basement wik not be taken o
account for purposes of calcutating the floor
area allowed under the FS!

7. Corndors between Hotel Propencs

Notification shoukd be amended sv as
to provide for a gap of 6 m mstead of 20 m.
between hotel properties.

8. Problems of Impiementason

The Committee fell that problems rciat-
ing to the implementation of the regulatons
should be given high prionty by the Ministry,
it these are not to become a mockery

SAARC Plan For Girl Child

1148 SHR!I SHRAVAN KUMAR
PATEL Will the Minmister ¢f HUMAN RE-
SOURCE DEVELOPMENT be pleased 1o
state:

(a) the steps sc lar taken to implemeiil
the SAARC Pan forthe gird chidd and Colombo
Resoluti.n on children adopted Ly SAARC
Conterencs: in September: 1992, and

PHALGUNA 11, 1914 (SAKA)
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(b) the exiert to which the same nas
been implemented so far?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-

-VELOPMENTY (DEPARTMENT OF WOMEN

AND CHILD DEVELOPMENT } (SHRIMATI
BASAVA RAJESWARI). (a) and ®). As a
follow-up to the SAARC framework of the
Decade Programme for the Gt Child, Gov-
ernment has finaksed a National Plan of
Action for the SAARC Decade of the Gir
Child (1991-2000) m November, 1992 The
first meeting of the Coordination Commvittee
ol Secretanes set up 1o review and take
fokow-up ‘action on it has aleady been heid.
All the States/UTs have beer: requestec to
draw up thew own Pians ol Actior: and to
constitute similar Coordination Commitiees
at the State/UT level

Similar action has alsG been laken on
the Colombo Resokstion on Children.

| Trans!iation]
New Schemes to Ingpart iLiteracy
1149 SHRI N.J PRATHVA: Wik the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state
(a) the names of the disticts in which
new schemes 10 impart kterac, have been

approved,

(b) the target ana aliocation made tvew-
‘or during the Eqbith Plan and

{C} the basic foarris of Hae e ap
proach n this recafd”

THE MINISTER CF MuMAN RE-
SOURCE DEVE OPMENT (SHR! A1 1UMN

'SINGH): (a) ard (b} AS of now PAD tre=)

hieracy camgaigs Cavwen 1RR dighoch <
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(either fully or partially) have been approved
by the Executive Committee of National
Literacy Mission Authority in different parts
of the country. A list showing targeted cov-

erage and total budget for each project is

given at the statement.

R is expected to cover 345 districts by
“total literacy campaigns by the end of the
Eighth Five Year Plan. A total amount of Rs.
1000 crores has been allocated for this

purpose during the Eighth Five Year Plan.

(c) The total literacy campaign has
become the most important strategy of the
National Literacy Mission (NLM) for eradica-
tion of ititeracy in the target-age group of 15-
35. The TLC is marked by certain positive

characteristics in that it is area-specific,

time-bound , delivered through voluntarism,
cost-effective and outcome-oriented. The
TLC is implemented by Zilla Saksharata
Samitis ZSS) specially constituted under
the District Collector. The ZSS, with its
m rship drawn from aii sections of the
society, ensures its participative nature.

The TLC presupposes the generation

MARCH 2, 1983

of a positive demand of the people for
building programmers. The initial effort at

eioament btdng s dosaly lollowed by

a door-to-door lleracy survey during which
fied. Suitable primers (in 3 parts) are devel-
oped through the State Resource Centres in
accordance with the pedagogic technique of
improved Pace and Content of Leaming
(1PCL).

Two activities, namely, environment
building as well as monitoring and intemal
evaluation, are continued through the teach-
ingfleaming activity which accounts for a
total of 200 hours spread over a period of 6
months. An external impact/summative
evaluation is made at the conclusion of the
teaching (PLC) to mop up the left-over
iliterates and to consolidate the gains of
literacy acquited during TLC, and to enable
the neo-literates to develop abilities for self-
leaming.

The TLCs/PLCs are implemented
through direct funding to ZSS by the Centra!
and State Govemments in the ratio of 2:1.
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Development of Wool Board and Sheep
Farms

1150. SHRI OSCAR FERNANDES: Will
the Minister of AGRICULTURE be pleasedto
state:

(a) whether there is a centrally spon-
sored scheme for infrastructural develop-
mentto the existing Wool Board and develop-

ment of Sheep Farms; and

(b) ¥ so, the amount released so far by
the Govemment, State-wise during 1992-
93?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHR!
ARVIND NETAM): (a) Yes. Sir.

{b) State-wise amount released so far
by Govemment during 1992-93 is as un-
der:

Sl. No. Name of States (Rs. in lakhs)
1. Himachal Pradesh 3.50

2. Arunachal Pradesh 2.00

3. Jammu & Kashmir 10.60

4, Guijarat 15.00

5. Orissa 4.00

6. Uttar Pradesh 6.50 -

7: Punjab 2.50

Award Certificate Scheme

1151. SHRI SANAT KUMAR MANDAL:
Will the Minister of RAILWAYS be pleased to
state:

(a) whether the Govemment have for-
mutated any scheme for giving a cash award
plus certificate to the railway staf! on retire-
ment forth.eiracoidemfree garvice;

(b} if so, the broad features thereof;
(c) the various categories of the railway

employees, department-wise, eligible for such
an award: and

{d) the number of employees dapart-
ment-wise and category-wise on the East-
em Railway who had bsen given such
awards during the last three years with
particutar reference to the empicyees who

“retired from Saaldah Division?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.

LENKA): (a) Yes, Sir.

(b) To promote a spirit of safety con-
sciousness amongst the raliway staff, a
scheme of awarding staff of certain speci-
fied categories for accident-free setvice
was first itroduc<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>